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12.50 hrs,

DEMANDS®* FOR GRANTS, 1978-79—
Contd.

MINISTRY OF SHIPFING AND TRANSPORT

MR. SPEAKER: Now, we come to
Budget discussion. The House will
now take up discussion and voting on
Demandg Nos, 75 to 78 relating to the
Munistry of Slupping and Transport
for which 4 hours have been allotted.

Hon. Members whose cut motiong to
the Demands for Grants have been
circulated may, if they desire to move
their cut motions send slips to the
Table within 15 minutes indicating the
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gerial numbers of the cut motions
they would like to move.

270

Motion moved:

“That the respective sums not ex-
ceeding the amounts on Revenue Ac-
count and Capital Account ghown in
the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to compléte the sums necessary
to defray the charges that will come
in course of payment during the year
ending the 31st day of March, 1879,
in respect of the heads of demands
entered in the second column thereof
against Demands Nos. 75 to 78 re-
lating to the Ministry of Shipping
and Transport.”

Demarnls for Grants, 1977-78 wn respect of the Mimstry of Shipping and Transport submitred
g 7 to the vote of Lok Sabﬁ:j

No of Namie of D=mand Amount of Demand for Grant  Amount of Demand for Grant
Demand on icrount voted by the submutted to the vote ol
House on 16-3-1978 the House
i 2 3 1
ey Qi ey g
Revinue Capital Revenue Capital
Ho To %o §o
R~ Rs R. Rs.
MINISTRY OF SHIPP-
ING AND TRANSPORT
75 Minwtry of Slapping and
Transpat . f 30.73,000 . 2,94, 17,000 .
76 Rosds . 17:08,66,000  16:39,34000  68,43.50000  81,07,07,000
77 Purty, Lighthouse and
Shipping ) . 6.66,05,000  g2,61,50,000 32,66,57,000  163,07,48,000
78 Ruad and Inland Wata
[ransport " . 12,00,000 1,63,00,000 60.46,000 8,1%,00,000

SHRI K. LAKKAPPA (Tumkur):
Mr. Speaker, Sir, the demands of the
Ministry of Shipping and Transport are
under consideration; for several years
these demands had been discussed in
this House. It is vital for the integra-
tion of the country and for formulating
a socio economic policy based on the
construction of roads and provision of

transport facilities linking every nook
and corner of the country, There is no
coordinated, integrated transport policy
s announced by the present govern-
ment, by no other person than Prof.
Dandavate sometime back. The total
road mileage under various categories
upto 71-72 is 1,001,030 kilo-metres and
of this only 4,72,000 are surfaced, That

*Moved with the recommendation of the President.
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means two and half timeg this length
is unsurfaced, We have been talking
of development of industries and indus-
trial growth and economic prosperity of
this country based on rural communi-
cation. Rural communication has been
completely neglected and no improve=
ment has been made so far. The plann-
ing allocation of Ra. 800 croreg s
meagre to meet the needs,

MR. SPEAKER: Are you suggesting
that ships should be taken to Tumkur?

SHRI K. LAKKAPPA: No, Sir; this
is the most important and vital aspect
which has not been covered by the
Planning Commission. Without rural
development how can industrial growth
take place without communication,
organisation, investment and strategy
of development?

13.00 hrs.

Road mileage increased at the rate of
9 per cent in 1955-56 and it was 41 per
cent in 1965-66. In 1970-71 the rate fell
down to 17 per cent from the previous
figure of 25 per cent. From 1970-71 to
1971—175 it is declining. I am not cate-
gorising that this was {he previous gov-
ernment’s fault and this was the pre-
sent government’s fault But the point
is that the allocation of funds to rural
communication has been declining. This
has created a backlog in the transport
movement itself. There is not even a
phased or integrated rrogramme that
has been covered under the report. Be.
sides the report has been so shabbily
drafted; jugglery of figures has been
given; it will not satisty the country’s
requirements, Though waterways are
comparatively smaller than the rail-
ways or the surfaced road, the water=
ways perform an important function
which is not performed either by road
or rail, namely, they serve to link the
different interior places on the water-
ways directly with the outside world.
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The entire coastal line from Kanye-
kumari in Tamil Nadu including
Kerala, Karnataka, Gujarat and Maha-
rashtra has not been covered. Even
the National Highway has been com-
pletely neglected. Therefore, it is in a
very dilapidated condition. This Minis-
try has not been taken care of for the
last several years and during the last
one year, it has been completely neg-
lected.

In thig regard, I would like to quote
certain figures that I have got. It has
to be recognised that having regard to
the quantum of revenues collected
from road transport, the road user has
a right to expect that not only the mi-
nimum needs of such transport such as
good highways of required width, with
sufficient bridges be provided but ame-
nities such as good surfaced roads, rest
houses, first aid boxes etc. must be
provided.

This is how the tax money collected
hag not been utilised for the develop-
mental activities to provide further
facilities to the travelling passengers
and to increase the facilitics for goods
traffic. Here again, I would like to
quote: The total number of vehicles in
India in 1975 has been placed around
23.5 lakhs, This includes trucks, buses,
cars, jeeps, taxis, station wagons,
scooters, ete. Even so India has only
threc vehicles for thousand population
as comoared to Thailand, a developing
country which has 24 and Japan 257.

There has been a spurt recently 1in
passenger transport facilities. A lot of
economic activities have to be taken up
in the country. Many [facilities have
not been provided and even the meagre
money at the disposal of the State
Government are not properly utilised
and sometimes they are diverted to-
wards other purposes. Even though the
Union Government collects a large am-
ount of money, only a fraction of it is
spent for providing facilities, for im-
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¢ of roads, construction of
:uthoum,nmmdwmrﬂl. ‘While
a country like Thalland spends 144
per cent of its national income on
Highways, India spends only 0.88 per
cent. This is according to Qctober 1977
statistics, Money is not being spent for
such developmental sctivities and the
developmental activities have come toa
complete halt, With more than two-
thirds of our population being rural, it
is imperative that roads should link the
villages with urban centres. At present
nearly thirty per cent of our villeges
are isolated lacking in approach roads.
The Centre does not envisage a policy
to link all the roads and see that the
roads are linked with all important
cities. Therefore, there is no compre-
hensive policy in spite of the announce-
ment by the present Government that
they would envisage an integrated
transport policy of rail, road and water.
So these are the important aspects of
the subject. In isolation of this sub-
joct, we cannot discuss anything or we
cannot have any comprehensive policy
at all. I would like to say that it is
lacking on the part of the present Gov-
ernment to create an atmosphere for
formulating an integrated policy on
this matter through discussions, con-
ferences etc. Because of the industrial
character of this transport system, it
needs an integrated policy to be for-
mulated.

Regarding the figures of employment
potential, the calculation based on the
Research studies of the National Coun-
cil of Applied Economic Research
shows that if we plough back into road
development, no more than two-thirds
of the colossal revenue of Rs. 1500
crores collected from road users and
if there are no special impediments to
the normal expansion of road trans-
port, 17 million hands can find em-
ployment in it at the end of one year.
Well, you are urging to fight unem-
ployment and you require a 10-year
programme or a 13-year programme or
a 20-year programme for it. But how
can you neglect this sector which pro-
vides jobs for 30 million people? So far
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there is no integrated policy that has
been formulated.

The important city transport organi-
gations are in utter confusion. The loop
line is under construction in Calcutta.
The transport system in metropolitan
cities like Bombay and Calcutta is in
a very shabby manner in respect of it8
functioning ag well as delays in the
execution and completion of works. In
contrast to Bombay, Delhi and Calcutta
are hopelessly ill served by a public
transport system. Starting an under-
ground railway system and sugment-
ing the existing fleet of buses may
help, but will not offer a real or dur-
able remedy to the deep-seated
malaise. Unfortunately, construction of
an under-ground railway has been de-
layed.

" ok

The Planning Commission will
shorlly appeoint a team to formulate
an integrated policy involving rail,
road and water transport systems.
This announcement was made by the
Railway Minister in Lok Sabha on
March 10, 1978. But they have not
done anything so far. It is probably
because there is no cohesive under-
standing between one Ministry and the
other. This is one of the handicaps.

There should be improvement only
of the national Highways and rail
transport to link the various States.
But at the same time we have to esta-
blish a link between Ganga and Cau-
veri under the Ganga-Cauveri canal
scheme. For this purpose, we have
to implement the Dastur Plan for
inter-linking of rivers. Water {rans-
port provides a completely cheaper
mode of transport. The Scheme when
implemented, will also help industrial
developmenti, particularly in Central
India. But so far, not even a survey
has been made in this regard. And
we are spending crores of rupees on
transport. This has not even become
viable. It is not enough to meet the
situation. Even the new lines have
not been taken up. The suggestions
made in the Dastur Committee's re-
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port have not been taken note of by
Government. Indian ships carry bare-
1y 28 per cent of India's foreign trade
against the minimum desirable 40 per
cent. In 1975-76, as a consequence,
the forelgn exchange outgo on foreign
bill to foreign flag carriers was about
Re. 553 crores. The Fith Plan allotted
a bare Rs. § crore for new ship build-
ing yards,

Paradip 18 one of the 8 biggest
ports. It is such an important port;
and it has got facilities for export and
import. We are importing fertilizers
etc and exporting the mineral wealth
of this country. We have been urging
the importance of the Paradip port
for a long time. At Paradip, even the
constitution of the Port Trust Board
for ensuring the smooth management
of the Port, has been utterly neglec-
ted. A political game has been intro-
duced into it Even the Union there
has not been recognized. The request
for verification of its membership, has
not been given due consideration.

Vizag has a ship-building yard; and
Paradip Port comes next. At Paradip,
even to clear the cargo, there is need
to have a second cargo berth. It has
not been provided. In regard to the
Cochin yard, there 15 stagnation in its
work. It has not been completed ac-
cording to schedule. And I am told
that even in construction, there is a lot
of corruption going on there They
have placed an order for a crane from
Madras. But there is a lot of under-
hand dealings going on. Corruption
and so many other things are there.
Wherever there is a contract system,
these things are there—always. Such
contract systems have been envisaged
even in these ship-building yards and
in the construction of the cargo cen-
tres and cargo berths. The demand
for a second berth at Paradip has not
been looked into. It is mecessary.

Now about the extension programme
of the Kudremukh project, in Karna-
taka State. Kudremukh is the first
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project to directly draw on the oil
money assmstance from Iran, Under
the agreement with Iran, first ship-
ments of iron ore to Iran have to com-
menee from August 1980. The project
is facing formidable constructional
problems and there is no indication
that this target will be kept up. Apart
from the timely construction of the
project, port and berthing facilities at
Mangalore have to be aspeedily ex-
panded to accommodate ships upto
60,000 dwt. to carry the iron ore. Iran
released in February, 1976 the first ins-
talment of 100 million dollars of the
total credit of 630 million dollars. If
the first shipment of iron ore iz not
made in August, 1978, strict penalties
are provided for in the agreement with
Iran. 1t# Covernment of India fails to
ensure this, we will have to pay the
penalty. 1 do not know whether the
hon. Minister has even visited that
place. There is not even an integrated
programme ‘There is not even a mind
to see that these things are done pro-
perly.

Coming to the operaticn of the
permit system, according tc this Re-
port, they are distributing about 50
permits for the States. There are
several State; like Tamil Nadu,
Karnataka and Kerala which are
paradise for tourists. Therefore, the
promotion of tourism should be Jinked
up with the provision of certain facili-
ties for tourists. So, I would suggest
that the number of permity should
be increased to at lemst 100 as the
number of internal and foreign
tourists going round the country is
increasing ang as it will help us to
improve the economy of the country.
Why should it be only a meagre 50
permits? Many States have got
places of tourist interest and they
should be encouraged. Road transport
should be provided to all places of
tourist interest, thus improving the
economy of those areas.

It is a matter of regret that you
could not coordinate transport by
road ang shipping. Now the trans-
port industry i3 in a very pitiable
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condition. Public sector has been
completely neglected, so far ay trans-
sport is concerned. You are giving
more opportunities to the private
sector thap to the public sector. In
the public sector units there is a lot
of corruption and the goods despatch-
ed are not reaching the destination.
‘.i’let. the Ministry has no control over
them.

There is no regular supply of
chassis, tyres etc. to the gtate road
transport organisations with the result
they are suffering. In fact the whole
system is collapsing in va-ious States.
There is alsoc a lot of corruption.
Therefore, I would conclude by say-
ing that there should be a n®utional
policy for coordination of functioning
of the three vital organisations so
that the country can prosper.

SHRI PURNA SINHA (Tezpur):
1 beg to move:—

“That the demand under the head
‘Roads’ be reducegq by Rs. 100."

[Need to convert the North
Trunk in Assam into a Nation®!
Highway (3)].

“That the demand under the head
‘Roads’ be reduceg by Rs 100.”

[Need to provide bridges over
the Brashmaputra (4)].

“That the demand under the head
‘Roads’ be reduceg by Rs, 100.”

[Employment of bonded labour
in Border Roads Development
Boards in Northeast (5)].

“That the demand under the head
‘Road and Inland Water Transport'
be reduced by Rs. 100."

[Failure to make Brahmaputra
navigable (8)1.

“That the demand under the head
‘Road and Inlang Water Transport'
be reduced by Rs. 100.”

{Working of the Central Inland
Water Transport Corporation (9) 1.

SHRI ANNASAHEB GOTKHINDE

(Bangli): I beg to move:—

“That the demand under the

head ‘Roads’ be reduced by

Rs. 100"

[Need to declare Ratnagiri-
Kolhapur-Sangli-Miraj - Shola-
pur - Osmanabad - Nanded =~
Yavatmal - Nagpur road as
National Highway (6)1].

“That the demand wunder the
hed  ‘Ports, Lighthouses and
Shipping’ be reduced by Rs. 100"

[Neeq to wuugment the pre-
sent fleet of Mogul lines that
operates o Konkan Coast (7)].

“That the demand under the
head ‘Road and Inland Water
Transport’ be reduced by Rs. 100.”

[Need to rajse the gquota of
National Permits, for public
goods vehicles, to 1000 permits
for Maharashtra (10)].

DR. VASANT KUMAR PANDIT

(Rajgarh): I beg to move:—

“That the demand under the
head ‘Ministry of Shipping and
Transport' be reduced by Rs. 100."

[Need to check malpractices
in the Shipping Corporation of
Indin, the delays, red-tape and
harassment of claimants with
ulterior motives forcing the pas
ties to sgettle accounts to th
disadvantage of the SCI (16)].

“That the demand under the
head ‘Ministry of Shipping and
Transport’ be reduceg hy Rs. 100.”

[Need to curb extravagant
expenditure on non-productive
items, such as, entertainments,
foreign travels, luxurious estab-
lishments and other facllitles in
the context of increasing losses
by the Shipping Corporation of
India and the likely economic
setback due to the freight-war
in the shipping world and the
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urgency of the problem to re-
organise the whole administra=-
tion (1I7)1.

SHRI VINODBHAI B. SHETH
(Jamnagar): 8ir, we are passing
through a time when the shipping
industry throughout the world is
passing through a crisis. With 42
million tonnes of world tonnage laid
down, this is the time when every
national Government is coming to the
help and rescue of the shipping in-
dustry. 1 congratulate our Shipping
Minister, Shri Chand Ram, for con-
vening a meeting of all shipping in-
terestg in the country, including the
ship-yards, shippers and ship-owners,
where the problems facing them were
discussed at length, on the basiz of
which this budget for thig industry
has been framed.

It is heartening to note that a sum
of Rs 79 crores has been car-marked
to make provision for giving loans to
the shipping industry and Rs. 13.03
crores as subsidy to shipping There
iz a representation from the Indian
National Ship-owners' Association that
this is the proper time for the Gov-
ernment to come to the aid of thils
jndustry. I am sure our hon. Minister
of Shipping end Transport will give
sympathetic attention to this aspect.

They want that a part of the soft
loan should be in the form of foreign
exchange. Then, for sgome other loans
they plead that the rate of interest
should be lower.

At time when so much of world
tonnage in the shipping industry is
laid down, none of our ships are laid
down becausr the name and integrity
of the shipping of this country in the
world is proved to be very high. And
the credit for that goes to the vision
with which both the Minlstry and the
industry are facing the erisis.

T would like to give the back-
ground. ‘The total DWT in the world
is 638 m'llion, in which our share is
about 80 lakh tonnes. Qur GRT is
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approximafely 53.1¢ million tonnes,
We have got 871 ships, out ot which
75 mre coastal and 208 overseas. I
would requést the hon, Minister to see
that coastal shipping survives. It is
almost dead. Sufficient attention has
to be paid to this side also.

The world capacity for construction
of ships is 40 million GRT, and today
the world demand is 13 milllon GRT,
only 33 per cent, from which we can
understand to what extent this in-
dustry is facing a crisis in the in-
ternational market also. Formerly
cargo was chasing the ships, today
ships are chasing the cargo. And
some of the policles of our Govern-
ment are not satisfactory both of this
Ministry and other Ministries also.
Publle undertakinks should pay pro-
per attention to the shipping of this
country. When there is an export
contract, it should be on the ecif.
basis, and when there is an important
contract it should be on the FOB.
basis, and yet the reverse js done.
This fact was also discussed at the
meeting conveneq by the hon. Minis-
ter. We have to carve out the slogan
that Indian cargo should be carried
under the Indian flag. Today there
is cut-throat competition, There are
underhand practice; even by foreign
thipping companies. These should be
checked as our shipping industry
suffers m los; because of them

Today there is the argument thar
gince there is an international crisis
in the shipping industry, why should
we go in for shipyards? We should
not look at it from today's point of
view only but from the point of view
of the future alse, Our capacity is
very much limited. I wish to congra-
tulate the hon. Minister for calling
for tenders for detailed project re-
ports for the two shipyards of Para-
deep on the east and Hajira on the
werst coast 1 would request the Fin-
anre Ministry ang the Planning Com-
mirsion to see that work on thent
startg as goon as the project re'ports
become gvailable, Sufficient proviakm
shoulq be made in the interim Budget
for the construction of the ghipyards.
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I may recall a very eminent man
in the shipping world; Mr. M. A,
Master, who, ten or 15 years ago,
sald: “I dom't understand why we
shoulq not have a shipyard in the
cduntry. Why should we import
ships from other countries?” Even
Mahatma Gandhi said at the time of
the British rule that Indien shipping
-may die so that British shipping
could flourish' Those days are gone
We have galned freedom and inde-
pendence, and our  self-reliant
economy as envisaged in our mani-
festo should be implemented It is
not only a capital-intensive industry,
it should be treated as an employ-
ment-onented and cxport oriented
industry,
' There are three points to be noted
here. Firatly, we should make
optimum utilisation of thy present
shipyards. Unfortunately our ship-
vardg nave not delivered the goods to
the extent we  cxpected of them
I do not know the reasons bhehimd thy
but it requues som, scrutiny
Secondly, expansion of the shipvards
should be expedited Sufficient funds
should be provided for the impori of
machinery also, in case it is not
avarlahle in the country.

Thirdlv, when we think of estah-
lichine a shipvard we should think
n {2ims of an integrated <ystem We
houldl construet shipyards not only
tor 1the econstruction of  ships hut fnr
Yeprr nd drv dorking alco  For the
last 30 years we have not got anv
facility for dry docking and repair-
ing We are utilising more than
Rs. 25 croree in repairs. We gend our
ship- to Hongkong and Singapore.
Small countries Tike Japan, Korea,
Norway. Yugoslavia and some other
countries have established <hipyards
at the cost of Indian shipping The
total tonnage constructed hv the
Indian s<hipyards is hardly 10 per
rent There is monopoly of only one
shipvard from Japan which =ells
khips to us. This should not be there
in the competitive market. We should
see and we must issue tenders in the
world to get the ships at a very very

CHAITRA 10, 1800 (SAKA)

Shipping & Tr. z82

cheaper rate. Of course, now most of
our industries suffer losses. The
Shipping Corporation of India i; &
major owner in the country under the
public gector. Now, there is a change
in the entire administration of the
Shipping Corporation wunder Dr.
Raghunath Singh and Admiral
Kishan Dev. I hope, they will take
measures to minimigse the losses was
far as possible.

When the ship owners are demand-
ing all the facilities from the Govern-
ment, they should also observe dis-
cipline. Some of the big owners have
declared huge dividends and some of
the loans which were earmarked
were not utilised for the purpose for
which they were meant. When the
shipping industry gets loans und sub-
sidy from the Government, some
sort of discipline is expected of them.

Our Shipping Development Fund
Commuittee through which these loans
are channelised, is working most
efficiently They are taking complete
security from the ship owners and
Rs 577 crores loan has been given to
the shipping industry til] now, out of
which Rs 330 crores 15 in public
sector, Rs 238 croree in private sector
and about Rs 9 crores i1p shipyards.
When we are going to increase their
facilitics of loan ete there should be
some popular representation also in
the SDF Committee.

In order to have efficient working
of shipyards there should be orders
in serie« and standardisation Unless
and until there is standardisation, it
is difficult tv meet the requirements
This aspect should be kept in mind.

Now, so far us ports are concerned,
now the Minister s going to arm
them with powers by extending the
limit of all major ports 1In fact I
would request the Mimster that when
we are extending thg limit of major
ports and faking some of the minor
ports under the arm you should give
sufficient compensation to the State
concerned. I cite the example of
Kandla port, the limit of which hag
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been extended to Salaya port. The
State Government has requested you
to construct a dry cargo jetty and the
repayment can be scheduled by way
of gharing the porf dues, wharfage
und other chi¥ges between the Centre
and the Stal*2 Governments. We
should not keep the entire take with
us,

So much of import is done by the
Government There are ports of
Salaya and Pipaway which are
matural ports in Gujarat. The port
of Okha is dying because there i{g no
trafic and there is no proper dredg-
ing of the port. I would request the
hon. Minlster %o pay particular atten-
tion to this port. The dreding 1s
being done with the M O.T. dredger.
Only yesterday 1 discussed jt that in
Okha the dredger 15 mnot properly
working. The Gularat Government
is paying a huge amount for this
dredger But that is not doing the
quantum of work which 1t was ex-
pected to do. It js not delivering the
goods. I would regquest the hon.
Minister to look into this matter also.

Therp, are very important ports,
like, Porbunder, Salaya and Pipawav.
These are natural ports The Gov-
ernment schould not be very much
adamant in saying that they will give
assistance only for the development
of one port in one State. That
formula should eng now. The Gov-
ernment should develop some wvery
good ports in Gujarat, particularly,
Salaya and Pipawawv ports,

A provision of Rs, 80 lakhs has
been made for the DPR of the ship-
yard. I heard Mr. Lakkappa saying
thst it requires a lot of vigllance and
that it cannot deliver the goods as
per schedule, That showg the un-
satisfactory working of the shipyard.
There is the shipping piracy. Some-
times, the ships are diverting the
goods to qome other foreign countries,
thereby cheating the Indian ex-
porters. Our Indian shippers have
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algp got some responsibility. If our
Indian shippers and ship-ownerg ex-
ercise control and have a proper
liaison, this problem can be thrashed
out. A part of the responsibility
should be placed on the brokers and
the agenty of the shipping companies,
as has been done in some countries, I
mean, in the Persian Gulf countries.

Now, there is a talk of centralisa-
tion and aggregation of cargo. That
is a good idea. But it should not
remain only on the flles of the Shipp-
ing and Transport Ministry. The
cargo should be imported and ex-
ported and exported at a proper time",
‘We are seeing what is happening at
the Bombay port There 1s a lot of
congestion. The dock workers are
going on strike; the labour is going
on strike. The clearing ugents are
also going on strike. Even the pilots
are going on strike. There are about
80 ships at the Bombay port which
are waiting for berth Suffirient
attention should be paid to this
matter I think, the hon Minister
should be wvery strict in this mutter
and see that the Indian import and
export trade does not suffer

The shipping industry has done a
very good job. There is an increase
in the tonnage from 4,709,880 in 1958
to 5346,000 upto end of 1977 The
total investment iz of the order of
aboui Rs. 1500 crores out of which
there is a big investment by the Gov-
ernment. The space oOccupied by’
Indian shipping is about 41 per cent.
There 15 a target of 50 per cent to be
reached within a short time. That
is our expectation and, if we stick
to the policy that the Indian cargo
should be carried by Indian ships, we
can achieve that target. Only then,
I think, we will be able to achieve
the target.

T would like to draw the attention
of the hon Minister to one more
thing. Some concession in tax should .
be Eiven to sea-farers and officers
employed in the merchant navy. In
every maritime country, there Is
some tax concession given to them.
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These people have to pass their lives
in foreign contries, leaving their
familiss behind. All other countries
are giving some tax concession, I
would urge upon the hon. Minister
to request the Finance Ministry to
look into this matter also.

So far as the roads are concerned,
of course, much hag been said. I am
told, there are no funds or there are
very meagre fundg available for the
construction of roads. When the hon.
Minister visited Gujarat, our Chief
Minister told him that hardly one-
third of nationa] highways provision
has beepn made. Only one-third of
it hag been constructed in Gujarat
and two-third; remains to be con-
structed. Gujarat has g coastal high-
way It is a very strategic State.
There is a Pakistan border nearby.
I would request him to pay sufficient
attention to the prohlem of consiruc-
tion of roads in Gujarat.

In short, the general attitude of the
Ministry towards shipping and trans-
port business is sympathetic. T would
request the Minister to at least move
further and further and see that in
view of the self-reliant economy and
»xport and employment oriented
industry we must have shipyards in
the country—one in the eastern coast
in Paradeep and one in the western
coast in Hajira

SHRI PURNA SINHA (Tezpur):
Mr. Chairman, Sir while speaking on
the Ministry of Shipping & Transport,
I have two cut motions to move.
‘Though it is not expected of me, being
on this side, to move any cut motion
yet I have certain complaints to make
along with the compliments which [
would like to give to the Ministry
for presenting this budget. The
complaints are mainly on the neglect
of the backward north east area. I
have gone through the Ministry's Re-
port that was given to us (1978-79).

After our Party has come to power
with all the responsibility of looking
towards the interest of the backward
areas and development of communica-
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tions, I would only like to remind our
Minister that during the last Assembly
elections, when our 83-year old Prime
Minigter had taken the road transport
for the purpose of his party work, his
bones must have been shattered be-
cause of the worst condition of the
national highway, a single national
high way which serves the whole o
Assam. It ig to be noted that, only
those who have the misfortune to take
road transport from Gauhati gnwards
to Shadiya, know that the condition
of the national highway is so bad
that it cannot be compared with other
roads in the country. In spite of
spending money by the staff there
because of the bad road work, at the
same time, defective alignment, this
road which is considered to be the
life line of the people in the north-
east, hag remained in the worst condi-
tion. This road is not comparable to
any other road in the south.

I have toured most parts of the
country and I have also driven on
certain roads, but the road m Assam.
north-east, though consumed a lot of
money, is not comparable to the roads
in other parts of the country. Assam
has only one national highway ualong
the south bank of the river Brahma-
putra which wag previously the
State trunk road and that road is the
pride of the people as a contribution
by the Centre. But the area yn the
north bank which is most under deve-
loped, which is also important f-om
the defence point of view, wag consi-
dered fit to be taken up by the rail-
way administration only after the
Chinese aggression, This road, north
trunk road, is neglected. When the hill
streams damage the road, it is divert-
ed to further north without bridging
the river. Whenever there is erosion.
whenever it i3 damaged, it will be
diverted through the hills and at last
there will be round and semi round
circles upto Shadiya.

We have to consider it not only
from the defence point of view but
also for the development of the eco-
nomy of that area. A road that passes
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through Cooch Behar along the north
bank of the river upto Shadiya should
be taken up by the Centre as a
national highway and be developed
for which not much expenditure will
be necessary, because the road is al-
ready there. the State PWD road; it
needs to be widened and strengthened
where necessarv and some bridges are
to be constructed. It is not that be-
cause there are some cities or g
industries that a road has to be laid
for development. It is the other way.
To wherever there are roads, develop-
ment goes there, progress goes there.
Why should I, as a citizen of this
country living in the North East,
confine my thinking only to this that
the North East region will always
be confined by hills, will be hill-lock-
ed and land-locked, will be a termi-
nus, a one-way traffic, will be the
dead end of the country? 1 ask our
Minister. Could I not think of there
being an international road to the new
areas of friendship? Would you al-
ways remain at logeerhends with
China, as  enemies? Are you not
going to make friends with them
based on eternal friendship with
them? Are you not poing to receive
the new generations commg up
Vietnam, Cambodia and Laos where
our civilizatinrn spread? Cambodia is
full of Hindu temples Our fore-
fathers could ¢o there to spread our
civilization and rebgion Can you
not lay a railway hne or a road to
reach the East Asian shores of the
Pacific’ Can vou not make that
nearer our home? Will we remamn
always land-locked like this? This is
my demand on the Government. Gov-
ermnment should take this view that
We are not going to remain closed
there for all time to come Let us
not think that we are gong to remain
confined there. Unless there is a road
leading to the other countries of the
world on the east, there will be no
development i the north-east. The
people will have parochial and tribal
minds, remaining confined in their
own social atmosphere, in their own
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narrow thinking, thinking about their
own clang and tribes. Let them have
some light of civilization end some
international relations. It will not
bring only danger for us; it will bring
in happiness. culture and friendship.
You may think that, if you bwld such
a road, perhaps some day there will
be a conflict and she other countries
will exploit. We need not have this
fear. There was the stillwell road in
the last Great War, the road through
the Patkai hills into Burma. Did 1t
bring the Japanese? No. But 1t
brought lakhs of Indians who were
forced to leave Burma and come to
India for shelter. That was in 1942,
There was the road to Pallel through
which Netaji Subash Chandra Bose
brought the Indian army, the Azad
Hing Force, to make India free. There-
fore, roads also bring blessings for us
road« of which we can take enough
pride

So, 1 submut to the Government that
this region should not be neglected.
There are provisions for building roads
by the Centre in the Union territories,
Will the hon. Members believe 1f [ savy
that even now people have got to rope=-
walk 1n order to reach certain stations
in Arunachal Pradesh? Not to speak
of hanging cane bridges, rope-walk-
ing! The officers who are posted
there do not go for fear thal they
may fall down thousinds of feet if
they miss—just like that acrobat in
America whn, walking on a rope f{ell
down and died. Therefore, roids have
to he developed The per capita
expenditure in Nagaland 1s the high-
est in India. To go to Nagaland, to
visit Kohima and Mokakchung, there
is no good road, passable throughout
the year. I have been there. I have
the experience A streich of 45 kms.
will take you six hours Even today
roads which are financed by the
Centre and built hy the State Gov-
ernments or the Central FWD are not
fit to be used all the year round

Now, I would say something about
the Border Road Organization. In this
Organization, there are forty thousang
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civillans as othe civillan employees
of the Government of India. Their
services have been lent to the General
HReserve Engineer Force for building
border roads but they are serving
under military officers like slaves.
Whenever they are tried for any com-
plaint, they are punished under
the army rules and put under
guarter guard; they are locked up.
Even to ask favours, two jawans es-
cort them on both sides for producing
them before the Commanding Officer.
They do not have the liberty like
civilian officers serving under the
Government. While they are under
this Muustry, thewr grievances need
to be looked into properly.

As we know, there is a quota
reserved for scheduled castes and
scheduled tribes in services. The hon.
Minuster of Defence an the Minister
for Shipping and Transport belong
to the weaker sections of the people.
I make & complaint to them that for
the last thirty »~ir- more particular-
Iv after 1962 the quota reserved for
the scheduled castes and scheduled
tribes has been denied in the matter
of recruttment as civilians in the Bor-
der Roatls Organization or the General
Re<erve Engineer Force According
to the reservation quota of 22,5 per
cent tor scheduled castes and scheduled
tribes there should have been 8820
people helonging to these communi-
fies n this total strength  of 40,000
but no single soul belonging to sche-
duled castes and scheduled tribes of
North East has been recruited. The
recruitment centre is at Poona. People
living 1n North-East have got to run
to Ponna for taking employment al
their own expenses. Can they go there
to appeai for their recruitment test?
They cannot go The persons
who are a&lready employed in the
Border Roads Organization bring in
their relatives and village men The
quota reserved for scheduled castes
and scheduled tribes is being denied.

1, therefore, want that the Border
Roads Organization which is under
this Ministry should be completely
overhauled. In my town Town, Tez-
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pur, there is the Eastern Base Work-
shop. There. the civilian mechanics,
attendants, cleaners and others ‘work
Iike slaves under military commanders,
I am well conversant with their diffi-
culies. In the last assembly elections,
I had to write to the District Magis-
trate as they were not allowing the
persons to go out to caste
their wvotes. If they go, they do
not get wages for the day; if they
avail themselves of leave by one or
two days they do not get wages fu.
two more days also. These are the
true complaints and I stand by what
1 say. Why i, such trcatment meted
out to these people? They are civi-
lians, empioyees and should get the
privileges of other civilian employees.

I Would also like to tell the hon
Minister that these civilian empluye-
es are temporary and casual, They
are kept for two months and twenty
nine days and then after a break of
two days are again employed for two
months and twenty-mine days. Like
this they have been continuing for
the Iast 10-15 years. This requres to
be completely changed and the emp-
loyees treated properly.

Now, 1 come to the question of
bridging Brahmputra. I  would
request the hon Minister to go through
the Report of his Mimstry for 1977-78
There 18 a provision for the Coenty'
Government taking up roads connect-
ng different States Now, North-East
1« a composition of several
States and Arunachal is a
curve surrounding the North-Eastern
up of Assam  There is np road
connectiong the either part of the
State across the river Brahmputra
There has been a persistent demand
for the last 11 years for a bridr» over
Brahmputra from Tezpur to Silghat.
This has to be done by the State Gov-
crnment because the connecting road
is in the list of State roads. But this
bridge, 1f built, would connect the two
parts of Arunachal Pradesh through
Assam and then to Nagaland, Mani-
pur and Meghalaya. This is the
shortest route. It costs Rs. 27 crores.
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A gurvey has been made. But the
money is not there.The North-Eastern
Council hag submitted a proposal and
it is pending with the Planning Com-
mission. What is the Planning Com-
mussion? It is a clog m the wheel of
progress in this country. The Plan-
ning Commission does not give clear-
“ance for years together for projects
submitted by backward regions and
the Governments of backward. states.
In the north east which is neglected
for the last 30 years why 30 years?
even more—the North-Eastern Coun-
cil has demanded the money. They
have submitted project reports but

they are mnot being accepted yet.
So, Sir, while making my demand
once again for the construction  of
Siighat-Tezpur bridge which costs
only Rs. 27 crores, 1 will continue
to do until the Government makes
a declarafton granting it. I am
coming to the question of makmg
the Prahmaputra navigable. While
there are no roads, the Brahmaputra
is the only means of communication
mm Assam and in the north-east re-
gion of the country, After the 1950
earthquake the river has become
shallow. There are two dredgers sta-
tioned at Gauhati for the last so many
years. The dredgers are there to
dredge the river and tp make the bed
navigable but they are Ilying idle.
There 15 no driver to operate it. There
are no technically-qualified people 10
run it. Some bttle work was done
2-3 years ago and good results were
obtained Upto Dibrugarh the river
wag navigable and could be made
navigable even to-day provided some
labour 1s done and some effort 1s mude,
But we find that it is going to be com-
pletely silted ang filled up with sand,
water pverflowing the banks, eroding
them and destroying the villages and
the entire civilisation of the people.
Thig is the eastern granary. What
is Assam? Assam is two arms
stretched both sides along the river
Brahmputra. It is producing 30 lakhs
tonnes of rice every year. It is feed-
ing itself, the hills, itg rice iz being
so0ld to other parts of the country
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and smuggled outside. Assam produ-
ces tea which earns us wvaluable
foreign exchange. That is the black
gold and the road transport is helping
to carry it to the markets of Calcutta.
Incidentally, it also helps to carry
tea into the smugglers' markets of
Amritsar. Wagibunder, Sunderaagar,
etc. Trucks are coming every day—
diesel trucks of transporters of dif-
ferent parts of the country. ‘They
carry thousands of truckloads of tea.
Our valuable tea is being smuggled
out into Pakistan and through Tri-
pura to Bangladesh and other count-
ries without paying the revenue to
the government. This is also to be
noted. Amritsar is the clearance de-
pot for all the good tea into
Pakistan and then onwards to other
countries without paying the neces-
sary customs and excise duties. That
is also to be noted.

1 submit that these three are the
basic demands of the people of As-
sam which should be taken up by
the government and improvements
made and sufficient money allocated.
Of course there are figures which,
for want of time, I will not quote.
These flgures will show  how much
discouraging 1t is for the people of
Assam and the north-east. These fig-
ures should be consmdered

MR. CHAIRMAN: Please conclude.

SIIRI PURNA SINHA: Sir, you
wil] be surprised to hear it. For Ma-
harashtra—I am rcading from  the
statement showing the cost of schemes
and expenditure incurred upto 1976-
77 from the Central Road Fund—
the allocation is Rs 234197 crores;
Rs. 1260 crores for Tamil Nadu; Rs.
1674 crores for West Bengal: Rs. 705
crores for Delhi; even for the cen-
trally administered Nagaland it was
Rs. 24 crores: Meghalava—Rs. 2228
crores. Comparison of these figures
is more discouraging. I want that
more money should be allocated for
the development of the backward
areas of the north-east. along with
the other backward areag too, ag the
north-east claims a special preference
because of the neglect for the last 30
years by the erstwhile government.
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With these demands I thank you
very much for giving me time, I
conclude,

SHRI C. N. VISVANATHAN (Tirup-
pattur}): On behalf of Anna DMK
I support the demandg for Transport
and Shipping. I am also proud to
say, as the hon. Minister knows very
well, that Tamilnadu is leading in
the road transport as compared to any
other State in India. But. wunfor.
tunately, due to cyclone road link
has been affected very much. The loss
in Highways has been roughly of
Rs. 20 to 35 crores, Though the grants
were very much less, yet he has
to look into Tamil Nadu National
Highways and also State Highways.

Regarding Flighways in Tamil Nadu,
we are proud that nearly 75 per cent
of the roads had been covered with
the black surface and also with the
metal. But, unfortunately, due to
cyclone, there was huge loss on the
Highways IRTDA meeting was held
on 5th Oclober, 1877. 1t was clearly
stated that Tamil Nadu and Andhra
rural roads are of much imporiance.
The Minister of State in Tamil Nadu,
Hon'ble Ponnivar, also suggested that
rural roads will be developed by the
persons who will get permits Those
permiis will be given to those persons
who will undertake the development
of rural roads and laying of pancha-
yat roads. Thig is the first time that
this has been introduced jn ~ Tamil
Nadu and Andhra Pradesh The road
permit wil lbe given to the owners
who will undertake the responsibility
of repairing the rural roads and re-
pairing of the panchayat roads. I am
suggesting that this methog may be
followed throughout India. The hon.
Minister also supports this view to
make rural roads very efficient,

Our industries and other depart-
menis are dependent upon the rural
roads.

I am very much thankful to the
‘hon. Minister to have made a state-
ment on February 27, that he wanted

CHAITRA 10, 1000 (SAKA)

Shipping & Tr. 294

Transport and Shipping Department
to be included in the core sector. This

may be included without any delay.

I also support the statement made
by the hon. Minister on February 27
in the Conference of the Association
of State Transport Undertakings. The
Minister very well stated that thig
seclor is of great importance in the
country which is giving ample oppor-
tunity for employment. But, unfor-
tunately, for the last 30 yearg this gec-
tor has not been given proper grants
and proper money.

I am requesting that the Janata Gov-
ernment which is in power must
recommend to the Planning Commis=-
sion to include jt in the core sector.

14. hrs.

In the Conference, the Chairman of
the Conference—Shri S. V. Ranade—
had, also stated that the Government
policy should be that transport must
be in the core sector. Government
should not make any delay in this re-
gard., I request that this Government
should take immediate steps to streng-
then this Department by including
Transport and Shipping in the core
sector, Further, Sir, we have to see the
position of India is in respect of vehi-
cles compared {o other countries. I
am not taking the European nations, I
am only taking the eastern Asian na-
tions. According to the statistics of
1975 our vehicles in India are to the
tune of 23.5 lakhs. If you compare it
with the population in India the posi-
tion is this. The vehicles ratio 1s
three vehicles to thousand persons in
India while in Thailand it is 24 vehi-
cvles per thousand persong and in
Japan, 257 vehicles per thousand per-
sons. This is the position in those
countries. So, it will be seen that
India is very much poor in this res-

pect.

Then, what about the income from
the Transport Departments? In 1975-76
Rs. 1320 crores was the income from
the road transport departments alone.
But, the expenditure of both the Cene
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tre and the Stlates comesg to Rs 320
crores alone That 15 to say the net

proht trom transport the Gowvernment
is making 18 Rs 1000 crores

But unfortunately Sir the Govern
ment 15 not looking to the transport
And highway needs of the country in
a proper way Therefore 1 request
the hon Mimster to kindly look into
this I request the Minister who had
seen the Vishakapatnam port which
had been dsmaged by the cyclone also
to come and wisit Nagapattinam
Pondichetry and Cuddalore  These
places have been Mt by Lhe cyclone
and there has been a complete damage
I rquest him  especially to wvisit
Ngapultinam which has heen com-
pletely rumed This has been a very
good port which has been exporting

sall and tanneries to the neighbouring
countries

But now lhis port has been com
plitely damaged So I request the
Murister to wisit Nagapattinam once
an gee thalt proper steps are taken
an this regard so that the exports from
this port will go on smoothly

Latly I wish to refer fo one thing
which has been stated by one Dr
Srinnasan who 15 an experl in traffic
He¢ has been awarded a Nadirshah
award He has given a very good sug-
gestion to the governmeni regarding
national permils He has suggested
that 5300 to 10000 ndtional permuts
may be given without delay I do not
know why the Governments the Cen-
tre and the States do not give these
national permits If these permiis are
gven automatically the unemployment
prof lem w1l be solved to some extent
It may be sard that the cost of diesel
etc which we are expoiting may aflect
these things But, at the sime {ime
it must be remembered that lot of
employment opportumties will be given
to automobile ndustry tyre industries
etc I request hum through you that
more national permits should be given
I request lum to use his good offices
and ask the Siate Governments to
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make 100 per cent improvement in
respect of issue of national permuts
compared to what the old Government
did Theie will not be any bargmn-
\ng or any corruption in granting the
petruts  If we improve the s)stem
of g.wing national permits for lorries
etc we will improve the income by
way of taxation both to the Centre and
to the States

With these words 1 conclude and 1
thank you wvery much for giving me
the time

SHRI SASANKASEKHAR SANYAL
(Jangipur) Sir my friends the previ
ous speakers have veri ably (and
allectionately 1 should say) exposcd
the apathy of the Government towards
this matter In the matter of shipping
and transport 1 would only plead
peciuse we from these henches are
friendly critics and the friendly watch-
do,s of the Government though wt
are not identifiable with them that
they should shake off the apathy and
resummon the dynamit energy that
they cxhibited when thes took oflice

{ come from a place where Farak-
ka 18 situated Farakka 1s an interna-
tional proposition When Furakka
complx was contemplated n the
map there was Jan inland  harhout
After this House came into existence
0 the course of several sessions 1
putl the guestion whether the harbour
1s 1 part of the projecl or nol they
gaul that it was part ot the project
Bul notung has been done Why
nothung has been done as yet? That
5 & part ol my constituency  Sull
nothing has been done If the national
harbour 15 pul nto harness then
in Haldia and 1n Calcutta as also 1
Farakka there will be sophisticated

werdriven ghips, steam
;::::hcanpgom up and goods traffic
will flow  There will be brisk
movement of goods and passenger ird-
@c Why has that not been done?
This 18 my friendly question Secondly
it has been siated that ongmally it
was a purt of the plan From Farakka
to Alluhabad it 18 navigable Now
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they say that is not navigable. Why,
because Congress managed o get
illegible 40,000 causes of water.
Indira Gandhi manageq 24 chan-
nels in the upper stream in
U.P. and through booster. The result
is much of the flow has been lowered
down even in the lean weeks. If we
withdraw some of the flow of water
through the channels, there will be
sizeable quantity of further flow of
water and between Allahabad and
Haldia or at least from Calcuita to
Haldia there will be flow. There will
be blooming factory and mills on
«cither side of the rivers from Farakka
10 Hooghly basin.

Now, the C.I W.T.C., Corporation,
has been pleading with Government
for facilities to carry on goods traffic
and passenger traffic along the river
route through the Sunderbans upto
Assam and upto Bangladesh and
even beyond., We can have interna-
tional relations through these channels.
But why have they not been doing
anything in this behalf? My submis-
sion ;s this that when once you have
taken up the matier, to keep the pro-
1ect idle and throw money on it 1s
the worst crime of the Cabinet. I am
not saying in anger but in anguish.
The people held high hopes. threw
up the Janata Government to  the
heights propelled by their velocily of
their own enthusiasm. But, 15 that
remaining still? They are either
static or even retrograde. Delhi has
found the fall of many an empire.
They went away and they never came
back. Indira Congress went out like
the Britishers and like the Britishers
Indira Government will not come back.
But, if this is the way the Janata Gov-
ernmenti behaves, you will also go
away and you will never be able to
come back.

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANPORT (Shri
Chand Ram): Therefore, you will come
back.

SHRI SASANKASEKHAR SANYAL:
I am hoping also at this age of 77
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that we shall go there. I shall be the

Minister of Shipping and Transport.
1 do not want to waste your time.

Mr. Chairman, you have been good
enough to call me out of turn. Re-
garding the shipping, one matter I
want to touch. In Bombay freight
charges for loading and unloading are
absolutely minimum, Se, the goods
which are sold, by carrying them in
ships, in Bombay market are much
cheaper than the goods which are
s0ld in the eastern and north-eastern
ports including U.P. We have to pay
more because we have {o pay more
for the freights. Therefore, I  will
plead with the Government that this
is a matter which the Corporation
should consider and the suggestions I
have given may be accepted. This
will improve employment potential
There will be plenty of people who
will be provided with employment if
ihe national artery and the spinal
chord of the international forum 1s
taken up—I repeat that—I am stil] en~
tertaining high hopes for this Govern-
ment. But, unless the Government is
on its legs, writing on the wall is
very clear.

SHRI B. K. NAIR (Mavelkara):
Sir. 1 only want to make certain
observations on these Demangds for:
Grants. It is not my intention to
find fault with this Government or
proposals made by this Government.
After all thig country will go on for
centuries and Governments will come
and go. The previous Government
had shortcomings. There are certain
distortions. But then, Sir, how can we
overlook the colossal achievements
made by the previous Government.
My friend here was referring to em-
pires. Now. the old thrones in Delhi
are being occupied by the successors
of Moghal Kings. The latter day
Moghals had set up a tradition. As
the father grew old, the son and his
accomplic joined together and put
the old man in jailL Later when it
came to sons turn, he also shared the
same fate. Let us not follow their
example. Let us recognise there are
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good things done in the previous years
Of course we want our country to
progress even further But I am sure
of one thing Even after the Janata
Government goes out of office may
be after 5 years may be 10 years, if
they ke after 200 years aven
then pioblems wnll remain in  this
country Fven them I am swe the
Ganges will not be flowing with honey
nor the Jamuna with milk Shortages
will continue to be there It1s a huge
country with B0 croreg of population
There are many problems So what
15 the use of casting aspersions bhke
this unless it 1s infended to cover up
their own weaknesses, short comings
Sir, this 18 g national question 1n so far
as the transport is concerned Thele
are three means of transport—one the
raillway, the other the roadways and
the third shipping With regaad to
railways and in fact with regarg to all
the three means of transport thete
15 a lack of clear policy Mr George
Fernandes was explaining the npew
schemes for expansion of industrics
He intends to set up about 450 Dis-
trict Industrial Centres These dis
trict industrial centres—a good many
of them a few hundredg of them—are
going to be situated in backward and
hilly aieas If the industries are to
be establisheq in thise areas whether
large scale or small scale transport
15 the basic infrastructure We do not
say that Kerala 18 a backward State
either from the point of view of educa-
tion or from the point of view of
availabiity ef raw matenals or skil-
led personncl  But in the matter of
railwavs

Now what is the average mileage
of railwar lines in our countr:”® The
total length of railway lines 15 over
60000 lkilometers and the total popu
lation of our countrv 13 about 60
crores So [t works out to one thou-
sand kilometers per crore of people
The total population 1n Kerala 18 about
2 crores We are legitimately entitl-
ed to two thousand kilometers of rail-
way lines whereas actually our share
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Is only about 800 km It is certainly
on the low side To make up the
shortage of railway transport system
we have got to depend upon road
transport which 1s comparatively
costly For the improvement of in-
dustries we have got to provide the
basic infrastiucture that s transport
I evpect Mr Barnala toe would be
comung foiwarg with hiy own big
schemes lor agricultural development
How are we going to transport these
goods we are going to produce without
suffictent road and railway systems?
Witiout transport facilities, estab-
hishment of industries in  the
rural areas cannoi be a success
This 13 a4 basic thing Prionity
should be gven first to the
backward States and backward
States and backward districts for the
development of transport system But
we re lagging in this respect We
have miles to go before we satisty
our transport needs in all respects
But (ven pow, theie 13 no pohiey with
regard to developmment of transport

Th~re 15 the other aspect Mr Fer-
nande, was also emphasising the need
for generally mmproving the bick
ward areas So, Sir in laying down
the transpoit gschemes priority should
be tiven to backward states and back-
ward districts All this talk of deve-
lopmeni and improvement 1in rural
economv cannot succeed uynless due
attention 1~ paid to internal trans-
port development M Fernandes”
stheme of distriet industrial centres
within a period of four yecars cannol
succeed unless ithe backlog of  rail
and ro0ad transport 13 made up, other-
wise 1t will not succeed even in 10
or 2" vears It will take a lot of
time and we are m for a lot of ais
appointment even after the Janata
rule

Of the three main transport sys-
tems we have—rail road and shp,
the entire rallway system 15 owmed
by the state, except for about a few
score mules With regard to road
transport alsp private transport 1s
very hruted in the case o passenger
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transport because all the States are
running  their own state transport
Corporations. In regard to shipping
also, the state's share is substantial
though jt is not a majority ghare.
So the state’s responsibility in res-
pect of all the three systtms cannot
be overlooked or minimised. There-
fore, unless the state lays down its
policy and comes out to meet jts Ob=
ligations with regard to the develop-
ment of transport, none of our other
development programmes will go
ahead to the extent we want them.

Now I come to the road transport
system. 1 have spoken about the shoi-
tage of the railway system in Kerala.
1 am particularly referring to the
Alleppey district. This area is in
a mood to develop. It was supposed
to be a backward area; strife-ridden
and all that and a lot of time has
been wasted But now industries are
coming up But when we talk of
extended railway line to Alleppey,
the Railway Minister asks unless you
develop and unless there is scope for
future development, how can you put
in railways; the railways have to
be economical. On the other side, my
question is: how can we  develop
without the railways? The point is:
which should have precedence? Rail-
ways or development. Qive us the
raillway and we will develop. All the
possibilities are there. The raw ma=
terials are there; some small indus-
tria] units are already there; also
big units coir industry, fishing industry
mining industry. They are all com-
ing up. A stage has been reached
that unless we get the Ernakulam-
Alleppey railway line further deve-
lopment will suffer a serious set back.
We have always been crying house
about it. But somehow the old-tra-
dition continues in regard to Kerala.
There is a saying in Kerala: Delhi
door ast; Delhi was always far oway
so far ag Kerala was concerned, Even
now it i so Nobody listens. We are
not political heavyweights. Kerala 13
a small state. Nobody cares not even
in the Janata dispensation Unfortu-
nately, people did not have the gond
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sense to elect a Juvalthan man to
Parliament, We are all on this side;
we are neglected in general Maybe
it is part of our heritage; the old
scheme of things conlinues; being far
away we are unable to pull the
strings,

I was referring to the Railway
Minister’s insistence on havin
development first and then arilways
comung. Neverthlesg I feel that
priority should be given to the basic
need of having a railway line, the
Allcppey-Ernakulam line, I did not
raise this issue so far this time be-
cause 1 had given up hope getting
anything like that done by the Janata
Pariy. I an howevcr taking ihis oc-
casion to mention this aspect because
it i, alsp part of the transport prob-
lem.

With regard to the road transport,
Keralag State had submitted a num-
ber of schemes to the Central Gov-
ernment. There are five or six instan-
ces of bypasses having to be cons-
tructed, a few miles, five or ten kilo-
metres each just to avoig cities or
big towns. The entire Kerala is a
semi-urban complex. There arc
areag in Kerala where we have
a population of three thousand per
km. in many places and in my own
district Alleppey, it exceeds that fig-
ure and still our Railway Minister
does not condescend to give us the
much-needed Railway line. Leave
that apart, these by-pasdes are in-
tended just only to by-pass
the centres of heavy popu-
lation such as are—Quilon, Alleppey,
Calicut, Cannanore, Mahe and Telli-
cherry. These are on the highways
which canno¥ be allowed to pass
through the big towns because a lot
of land is required and there is a lot
of congestion and the speed of traffic
cannot be maintained. The Govern-
ment of Kerala have asked for these
bv-passes and that representation has
been pending with the Government for
over five years. Evan the other day,
# representation was submitted by so
manv of us, MPe from Kerala, and
we waited upen the Prime Minister.
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But the Prime Minister had an &l-
ternative to suggest He asked “why
do you not meet your requirements
out of your own resources’’ Our
resources are limuted Already the
wtate Government 1s spending its ma-
ximum possible on roads Even that 1S
not sufficient It i1s a developing area
1 would request the Minister to look
into this proposal about the six by-
passes, which 1 have mentioned

There 15 also the question of 1ea-
hgnment of the Natijonal Highways—
Nos 17 and 47 which wall lielp con-
nect Bombay to Kanyakumarn and
it will be a big step of advancement,
a step towards further integration It
will also speed up transport and faci-
litate the movement of goods It 15 &
much needed amemity that should be
provided for Even in that case Shn
Morarn Desai has mnot been
very considerate, but 1 hope he will
stil give 1t proper consideration

Let us take the question of shipping
In shipping as 1 was submitting the
majority 1s under the private owner-
ship But still the State Shipping Cor-
poration has its own political commut-
ment The entire world of shipping
1s passing through a cnsis Mamnly it
15 due to the hike in o1l price and
secondly 1t 15 also due to International
recession We are also sufiering on
that account Ewven though our friends
would siy that o1l price has nothing
to do with it was a big lactor in creat-
ing reccssion in the world But al-
though we got a small share of 1,
cthers had to pay a high
price because of the hige yn the oil
price Berause pf that, the
world of <chipping 1 1n dol-
drums However in Indig we have
been able to do a substantial lot to
save our shipping industry The Ship-
ping Corporation of India I should
say hag been doing gome good work
But then two things can be done by
the Government by way of substantial
assistance to our shipping One 18
mainly we are going 1n for industrial
and agricultural growth and export
expunsios we are going to export
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even wheat and other foodgrains How
are we going to export them” We
should remember that when we got a
loan and gift from USA, many years
ago -they were <ending us a bad
quality wheat and calling 1t a chanty
—they insisted that the entire wheat
should be carried in their vessels so
that whatever loss they incurred be
ca 1se of the supply of wheat at cheap
rate or free of cost they could make
it up 1n par! because of the shipping
trci ht Even the USSR they were
s sting when we had to repay the
iwo mullion wheat that the enlire
wheat should be sent in their vessels
Whether 1t 1s a capitalist country or
a socialist country every country is
nsisting on this and they look to their
own trade and their own profit

Why should then we not do it?
When we go 1n for a big pregramme
of expoit why should we not why a
poor country lhke ours should not
insisl on this parficular aspect that
whatever we export whether 1t 1s wron
or mica whatever stult we (xport in-
cluding the export of engineerng
goods to the Arab countnes that all
these eaportg should be in our own
ships?” There 15 another aspect of it
Berause of the clear «ase of high price
of o1l all this set back 1s there So,
wh <hould we not go in for a laige-
scale subsidy of interest to the ship-
ping companies” It 1s necessary that
we go 1n tor a scheme of subsidy It
15 1n our own Inferests

In Kerala State we have some
munor ports, Apart from the major
port that ;s Cochun The Cochin hax-
bour had a hug dredger Lord Willing-
don. It had been in service for 50
years The Cochin harbour including
the Willingdon {sland had been created
by the efforts and labours of this re
markably serviceable dredger The
other day, on 21st February last, this
dredger went down sea. There has
been a lot of hue and cry by the work-
ers and members of the public that
the dredger should be salvaged But
the port authorities said* ‘* We are give
ing 1t yp It 18 nu! worthwhile We
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will rather go in for a new dredger.”
That approach should not be there, I
understand it sank only the day after
it was taken into the waters afler
repuirs. That was due either to the
neglect of the Engineering Depart-
ment or the repairing workshop or it
was due to careless handling. In any
case 1 suggest that efforts should still
be made to salvage this invaluable
piece of equipment and make it ger-
viceable once again because a new
one may not be able to serve the pur-
pose equally well,

Sir, the bridge in the Alleppey port
is well over 60 years old. The bridge
serves the purpose of taking the goods
ouJt to some distance into the sea for
loading into the country boats. Now
the bridge is unserviceable and so
shipping of goods at the present has
hecome absolutely difficult. As a re-
sult, about 3000 workers remain un-
employed. Hardly any ship calls at
Alleppey port, T would, therefore, sug-
gest that the Government should take
immediate 1nterest in assisling the
State Governmeni in repairing the
bridge at the Alleppey port.

Another thing is about waterways
in Kerala. The main excuse given hy
the authorities for not giving us our
own share of the railways is that we
have extensive waterways. No doubt
waterways used to provide the cheap-
est meang of transport and if developed
properly that will continue to be the
cheapest means of transport. Bui the
waterways in Kerala are now unus-
able because of silting up and being
overgrown with weeds. When we are
going in for Highways and when we
are going in for the development of
railways and long-distance roads, why
not we give proper attention to the
development of major waterways in
the country? There is no question of
having to build new waterways at
least in Kerala. They are there. It is
only a matter of repairing and main-
taining them properly and making use
of them. Unler> the Central Govern-
ment pays some sttention and takes
upon 1t the responsibility of partly
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meeting the expenses on waterways,
the State Government by itself will
not be able to meet the entire burden
as it is entirely beyond its means, We

have to give a new look to the entire
problem,

Let me re-state the new aspects of
policy which I would Iike to emphasise.
First, there should be priority for backs
ward areas, Lackward States, next
development of roads ang railways and
then putting our shipping industry on
a healthy footing. From that point
of view [ would suggest that all our
export and umpoit trade should be
handled by our own ships.

SHRI BAPUSAHEBR PARULE-
KAR (Ratnagiri); ] rise to support
the Demand’'s piesented by the Mi-
nistry, At the tame time, 1 congra-
tulate the hon. Minister for the per-
formance of his Ministry during the
last 12 months. Many good things
have been done by his Ministry. As
the time at my disposal is short—I
believe it is gnly 15 minutes—I don’t
intend to dwell upon them. I intend
to make a few suggestions on the
different wings of his Ministry.

The Report which has been pre-
sented, gives a very sorry and, if 1
may say 80, dismal picture regarding
the representation given to the Sche-
duled Castes and Scheduled Tribes
in the various wings of the Minis-
try. Just a look at pages 152 to 157
will show that the Ministry has
totally violated the directions given
in Article 46 of the Constitu=
tion which lays down that the inter-
ests of the Scheduled Castes and
Scheduled Tribes are tg be promoted
with special interest—] would em-
phasize the last {wo words—and we
should protect them from socia] in-
justice, If we read these gchedules
in Appendix 13, we will find that in
Groupg A, B and C of the services,
the percentage under scheduled castes
and scheduled tribes is somewhere
between 7.5 and 12; while in Group
D under non-Sweepers, the Harijans
are recruited {o the extent of 17 per
cent whereas under Sweepers, Hari-
jens and Scheduled Tribes are re-
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cruited to the extent of 100 per cent
mn all the wings—narmely, the Trans-
port Wing, the Roads Wing and all
other wings. If I may be permitted
to say so, this is most deplorable.
And I have no words t0 express my
agony about this, (Interruptions) I
wish that in the coming year, the
Ministry would give a better perfor-
mance in this particular connection.
At least a foot-note was expected
to be given by the Ministry., There
may be some difficulties for them.

I went through all the report. But
I did not find a word as to why 100
per cent in Group D (Sweepers)
posts given to Harijans, especially
when my friend, Mr. Chang Ram is
heading the Ministry.

The second pomnt 1s regarding the
inlang water transport I went
through the entire Report; and I feel
that the performance 1s not very
much inspiring, Everybody knows
that Edmund Hillary came from his
country and made a feat by going
from Calcutta fp Gangotri, that too
against the current Instead of tak-
ing any inspiration from this, we find
that many of the services in these
inlang waters, creekg and rivers have
been discontinued,

I would invite the attention of the
Minister to page 88. There, we find
that the river service on the Ganga
between Patna and Ghazipur has
been discontinued from 31st October,
1977 because of losses, I am unable
to agree with this thinking of the
Ministry, 1 will dwell upon it in de-
tail when I come tg the question of
Moghul Lines, That there are losses,
has been mentioned in the Report.
But the figures of the losses are not
given. 1 do not know whether it is
a2 mistake or not That place has
been left blank. I wounld invite the
attention of the Minister to tha four
lines from the bottom of the first
paragarph of page 88 It says:

“This service carried about nine
thousand tonner of cargo from

Novemrer, 1976 to Cotober, 1877
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and earned Rs, 2,65 Iakhy z way
of freight resulting in loss of Rs,
lacs during-this period....”

(Interruptions) No explanation has
been given for the loss. This is not
the only servive which is being dis-
continued.

At page 91, we find it mentioned
that the service between Calcuttia-
Karimganj;-Calcutta, and Calcutta-
Dhubri-Calcutta routeg is to be dis-
continued; and the result is that 631
persons would be gut of employn.ent,
In the days of growing unemp.oy-
ment, I feel this performance 1s add-
ing fuel to the fire. No reasons have
been given; the only reason given is
that it is not profitable At least
these scrvices ghould be trated as
public utility concerns and not as
commercial undertiakings

Again, I find from page 88 that the
landing craft tanker service between
Colgong and Karagola, which was
started from 23rd August 1976 15 to
be discontinued from 30th June, 1978,
I would suggest that this jnland wa-
ter transport should be developed.
The people living on both .ides of
the riverg ang creeks of thjg country
have no other means of transport.
Bearing this in mind, I would re-
quest the hon, Minister tg do better
next year, gg far as this ;3 concern-

Coming to the question oi co-ordi-
nation of transport, I would support
the suggestion of Shri Lakkappa that
there should be co-ordination bet-
ween the three services. At many
places we find that there is no co-
ordination. To give an example from
my constitueney, if 1 were to go by
steamer and get down at Ratnagiri
port, there are no buses. People have
to wait overnight. If we are at Kol-
hapur, to get bus for Konkan we
have got to wait for hours In
Osmanabag dislrict the pusttion s
the same. I would 1equest the hon.
Minister to have 5 nationa] trans-
port policy so that there could be
coordination between all these wings
or different systemy of transport
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At the game time, I would also re-
quest that there should be a similar
scheme for meiropolitan transport. 1
find from the Report that Bombay
City is the only city which is running
its State transport on profit. In the
oither metropolitan cities like Madras,
Delhi and Allshabad the State trans-
port. is running at a loss. Since they
are industnal towns, where the popu-
lation js increasing rapidly, I suggest
that some policy should be chalked
out tor them

Another suggestion that 1 would
like to give to the hon. Minister is
with regard to the crew and the sail-
ors working on ihe countrycraii. In
the Wesl Coast of Maharashira a
number of countrycrafts are operating
and goods are transported. Though
there 1> & compulsory insurance
scheme lor the sailors working on
ships and liners. unfortunately, for
the poor sailors and crew working on
the countryeraft there is mno insur-
ance JMany a time in the accidents
due to ryelone or other reasons, the
shipg sink and the sailors and crew
lose their lives. Their [amily mem-
bers are just thrown to the winds with
nobodv to look after them. So, I
would request the hon, Minister that
there should he a compulsory insur-
ance scheme for those working on
the countryerafts.

Then [ come to the performance of
the Mughal Lines. In this connection,
I have written a leiler to the hon.
Minisler on the 23rd November. e
informed me that the matter would
be examined, I waited for #hree
months. I again gent 3 reminder on
the 14th March. I am sorry to wnen-
tion that no reply, not even an ack-
nowledgement, has been received
Therefore, ] feel it is my duty to ven-
tilate here the grievances of the peo-
ple of Konkan, as far ag the services
offered by the Mughal Lineg Limited
is concerned.

The Report at page 15 mentions
that these Lineg have completed 100
years of their existence in 1977 and
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the overall operating results of the
Company showed a gross revenue of
Rs, 3149 crores and gross profit of
Rs. 3.84 croreg in 1976-77. While this
is the gross profit, the Report also
mentions that the Konkan Passenger
Service run by the Mughal Lines is
incurring a loss and in the year 1976
77 the loss is Rs, 50,24 lakhs. The
reason given for this loss is the un~
econonmic freight structure—that 1s
what is mentioned at page 16. With
due respect, I would like to inform
the hon, Minister that this does not
seem {o be correct. [ would request
him to examine this question again.

This Line was nationalised in 1973,
and you will be surprised to know
that within one year after the natio-
nalisation, the fare was increased 100
per cent, g unigue fealure of this
particular company, and Government
sanctioneg that increase. To Unstar-
red Question No. 4208 dated 20th .July.
1977, a reply has pheen given to me
where it has been mentioned that in-
creases were ganctioned ag under: In
November, 1973—30 per cent; in April,
1974—10 per cent, in November, 1974
—60 per rent, So, belween November,
1973 and November, 1974, there was a
hundred per cent increass, And (o
give relief to the Konkan passengers
the fare wag reduced by 14.5 per cent,
thereby keeping the increase at #5.5
per cent.

Now, in spite of this increase, no
service {s being rendered to the peo-
ple The namber of ports of call is
being reduced and the Report men-
{ions that this can be remedied by in-
creasing the fare, I would like io
utter a word of caution to the Gov-
ernment that this would be improper
and doing injustice to the lakhs of
passengers who travel on this parti-
cular line.

In this connection, Mr. Raghunath
Singh, Chairman of the SCI, has made
certain suggestions, and I would like
to bring fo the notice of the hon.
Minister two suggestions as far as
the passenger services ana the conse
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ta] service are concerned In hug ad-
dresy to the Board of Directors on
43lh January he hag said

Nowhere m the world passenger
services have been g paying propo-
sition

So that should not be taken as a cri-
«enion {o: deciding whether the noits
of call should pe cancelled He .iy»
further

The operation of passenger -er
viceg 15 quite diflterent from thit of
liner and bulk carner services
Passengcr services require specid-
hsei attention I am therefore ot
the view that a separate organisa
tion 15 necessary for handling our
coastal and oversea. passenger ser-
vices ™

1 would request the hon Minuster
through you to consider this valuable
suggestion made by the Chairmin

The second suggestion which he nas
made 15 this

Coastal shipping 1s already lan-
gushing The cosy of operation has
already become prohibitive becanuse
of the increase ip wages port Jues
eic  The recent hike in the ol nrice
and the incresse 1n excise duty
will further aggravate ths position
It 13 necessary that the coastal npe-
ralors ire compensated for ‘his
ncrease

I would request the hon Minister to
concider thig suggestion also

MR CHAIRMAN Please wind up

SHRI BAPUSAHEB PARULEKAR
Regarding losses 1 would like to in-
i1te the attention of the hon Minister
to one fact Iy thi, first meeting of
the Consultative Committee he dec-
lareq that the losses were borne by
the Government of Maharashtra the
Covernment of Goa and the Centre In
the ratio of 40, 35 and 25 8o, the
Tion’s share of the Joss 15 being borne
by the Maharashtra Government And
what 15 the return hat has been given
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to the persons of that State? The
number of portg of call hag been re-
duced from 20 1o 4 Some private
operators were calung g1 20 poris,
others at 16, bul immediately afler
nationalisation the Moghul Lines
staried calling only at four ports

One important thing to wiuch I
would Like to draw the attention of
the hon Mimster 15 this that in the
firs{ meeting of the Consultative Com
mittee of the Ministry he Jeciared
Government s policy that the konkan
service would be run on the same
basis ag that of the previous ,ear
You know what was the response of
the Moghul Lines They reduced ibe
ports of call irom 16 {0 4 and 1nce
last Oclober the ships are not tven
touching Ratnagiri where the Govern-
ment of India have spent Rs 107 lakhs
for the construction of the all weather
port I therefore request the hon
Mimister to con<ider this

As for the meason given why the
ports of call have been cinu It |,
there 1s a grave discrepancy 1 would
invite the atienfion of the hon Minis
ter to two Unstarred Questiong nl
the replies to them—frstly to Q
No 4208 dated 20th July 1977 where
1 was told that the ports touched en-
route are decided by the State Gov-
ernments thereby suggesting thil *he
Centre has no concern To Q ™o
2077 the reply was They do not <1l
at nther ports because of limited trin-
sit period  Bul 1if I may be permut-
ted to say 0 both these answers are
contradictory fo the reasons given 'n
the Report of 1976 77 at page 21
The Report mentions that Study
Group has suggested varous measures
in order to bring about increase in
revenue and economy in expenditure
like reduction of the number of vorts
of call and these measures have al-
ready been implemented So 1t 18
because of the decision of the Central
Government that the ports of «all
have been cancelled ang not because
of any decision of the State Govern-
ment The real reason I would Lke
fo tell the hon Mimssr 15 that the
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ships have gone very old. They cone
sume more fuel. Many times, ‘here
are breakdowns, Service is not regu-
lar. Formerly, smix ships were peing
operated Even the Mogul Lines
started operating with three ships and
noy only (wo ships are operating.
And 1t 15 because of these r2asons tha'
there 1g reduction 1n the number of
porilg of call. Lastly, there is no pro-
per check on ticketless travelling. Al
these factors contribute to losses and
the losges are not due to any uneco-
nomuc fare gtructure I, would, there-
fore, request the Minister to consider
all there aspects and direct the Mogul
Lines 1mmediately to take all the
ports of call which this very company
wag faking prior to May, 1977. T©his
would gerie the need. of thousands
and thousands of peop'e living in that
area

With thete word: I support the
Demands ol the Ministry.

st qrArey amatEra  (g9)
fawT a7 sz Az R A gfear v avAr
q1 | & I¥ 97 «fFT AT AHEd
w3ty 7§ &7 fayr off g1 W " 0x
s 3 TavT o7 W fomr 91 fF g
gfemr % awmfrow e w1
gag Frar wrfzd | Ffew ot ax
ug 79 fr mar @ T w7 gaey
T gur @\ ow faw g ave & Sfear
#aam 7T et R amAT WMEATE 4

57 AATAT FT AT AW GAZTA &Y
[T & ITHT A zam7A W17 wWGT w@r
g ) weT wgET 51 & ek A1 sgan
glrgoaiforag am 31 & amgar
g o ot oy stor wg 1 e wd S
e F A A FTITHFT| ATITIR-
Zow qF & IW 97 IAF! AW e
T wfgd )

Wit agA #% =EA ¥ oA ¢ A
THA q@ AT wE AU qRENIR AT
w73 ®1 ffaw N ¢, ag ¥ ety
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ot feafer & vewr WA A wAY
Mrwfirr st ¥ og A wdr AT R
# oft 3% ¥ 7 & gATT T TTRAT
g:

wHfrargur & & fufer
fedsade w2 7 1349 95 ®UT #7
&7 dwww foear o | Afew 99 /W
w7 foradie aga ow fear mw &)
a7 635 FOT §Y fomad gar & 1
TAFTRET FT70 § 7 ¥ S s
g 1 AT d%ww et e @ ¥fFw swer
feawdig 7@t gran 2, wg 3% Y &
w41 forT %7 77 §79 g7 @ TART Y
formrar & 1 THET AT HTOHT W AT
st =nfgd 1

gq aferw weEterr #9E ¥
am gEA R a9 ) et 97
gaq fafer & a3 7 [yawry A1 9
% ag aaTar At § fr fofar s
®T AT AT | AR T FgAT AUl
fe @ra @ &1, faw a7g 7 zawy g
foraT ST FwAT 2, TR ITT E1 =ifEd
qIEA AW O OFANIE §T wrawgEAr
fafaare 8, gradie &7 gfaar q¢ @
v 3o feds o ¢ | A avman g
TR & Y W wrawr ox gaAfad
#ifs @l ofed, sa orfe geY
afed 1 moa frmrd fF amw s
¥ AT g & T T AT § EEAT
oo 2@ | 25 9wz fEwar T fear
foor o qa=T= FT & 1 FTOT TEET
fagiaelz & 1 ¥/ 7% AT A #7T
TR AT =i |

1967 ¥ T AT ITENRE
FIGRWA &1, dfFw Tan AT
WIET AT § | 9 fo IuF GFd AT HHAT
T gigw &1 gfse vy €7 gawy a™
g a1 | HfeT ST ®Y Aq ¥
21 FUIE FT AFA G T67 § | e
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. [ = wemrroer gravafaie ]
ZradrEe srarwT § foe® are g
2T ¥ 70,000 To FA PRAT AT |
A agr & wfaerd o §, Gwiregfen
wsaT g1 Fafan syt wif s
ot arerg fa=t § 99% waraAT 300,
" 400, 500 %o wix wrg Ye@AHT ¥
foq fasar & 1| wITqINT FT AW
R 1 THAA TEN AR WrE ATAT
a4 ¥ ) TW U K gAear
B farar wrd 1

wifaT frgard & fad@ 100 w0
o dvwT gur qr Wi fyare 9 fr
1976 i g1 & g7 & F7 e o
At vt % IT FHCAR FT HEEAAA
qu E gw 2, wafs 79 FOE W
¥ wa 7% g1 (5 ¥ 1 fard ¥ wrgm
grar ¥ fr avt s, 1T 9 w7 T
wtv &, faaer ofrom ag gom %
FEHAT F1 K FET AT ArwAl )
THFT AT I TIiEE

fad nfaargar & fr qavm
T A7 Im 7 Qe ¥ o
forqar€ g 1 eq b ¥ forr frar
Lol
‘It hag Lecn decided 1o get detarl-
ed project reports prepared by
foreign consultants in respect ol two
sites, viz Harzira mm  Gujarat and
Paradip 1n Orissa for setting up n
new shipyard

Please omit the word “a", a4 TF
“anew» ymx ®1 WiWE Ag TG
Tq A% % AET TN AF ¥9 w7
naax At afY frvaan ¢ fr ow fogars
& w0 | w1 e ¥ fearad
T8 9T g navTy 7@ &, Afew arody
& oft oret grar wrfed wifn agr =
9% tw ¥ & fad aga @ S
2 | wa wEET ¥ a7y AT o fem
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& @ wcww o Ad g, woww d
e fawaréd area & gy ¥AfoR
¥ frdew & fF 3w wivrEs © T
firay am wite frgd & o “@ New” wax
ferd go & 3% frwmm ¥ wifed o

arriT orF 1966 ¥ AW MAYAT
w1 ¥T wraw fggr @ Wik IR wNA
A% INGT FTEIC A 16 TAT To g
fegr ar ot fr gawr aqw  faeAr
wifgd 1 ag #vere A defae o fear
¢ | ¥fwa ot ax ag wIgr IET
HORTT W1 qTyA Ay four w0 10
AT &Y 19 & st g dar )y famr
WX S¥ET ATHI 89N TEAHE §
A7 AT § AT 99 97w AT B,
af o gurr AT @ 98 WY gwt A
fraAT g, gTr B AT

1977 ® oY &fww 7@ 3wy a1
#=9 TaART ¥1 IAN IA WA §
fs st & gy &t 92 wfawa sy
Tt €1 vEr & A w3

Durnng the E_‘_ongresg regime while
in 1974-75 it was b5 per cent, in
1975-76 11 was T8 per cent n 1876-77,
it was 85 per cent and n 1977-78 1t
wag 92 per cent Fy e g firz

ATAT g o m ¥
T wiwd, SAEr v afed
wTTHY ATrw grar Srfed fr g
wwarfas whwa gad 2z § sy

H aga T AT IET |

quadly Y4191 ¥ AFT qEA 9%
521 T 90 &S F4 & 97 var
AT 9T | T AT 7 348 FLE FqqT
oS ¥MT 91, ¥fyT ad gwr @ fash
325 FU® 947 | 1977-78 ¥ &t
T gad o ¥ FAewEe ¥ IO
ad For ¥ fof &y mar § IEN
A &7 ATw Al § | vafed fafret
QIET B TF AT A1 7 7vfed
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Fowore & ax & FgAT O
®! I EFA WEA F | AN wiEyw,
st Wi AaEgr 8 dawdie ¥
fod v ey day ¥y wrfgd 1 gt finfor
fafreze wgt @ &, 1®q @y § TAwy
foid Wy de maddz o

Mgt 9 w1 e g
afed wilfr forrar ot o ow
Y gt & 7 mw O ® & 7 fedw wvar
81 5 e o W WY WA o
# 3fd i § 1 TA% demw AHA N
TR uRE ¥ gAew ww gy v
t

T ATT AR Afaw & @
# wowH w92t ¥ 1070 ¥ wqd} froR
&t Y, Afar wa Aw IH O w7 T
R} A AT A A7
) wwrh swA & GO
¥ frrar gur @ fir f= W@ & ares
FM A WA R IW AT 1 feAmET
Ff7d 4507 40 0% 97 2= gwiFm,
ard frEd Y w5 w9d 40 H v
frames 97 =7 &4 gom, A4 =
wfeqv 39§ &t 11 v9§ 7047 97 fa
W2 v z7 7w g, Ay g Ay
TR 7 600 fFamiizT ov 12 T@
50 4% qv =7 @ e ) W Wiz |
200 faarfes & sq4 97 5 w97,
THTETATE A R 2 v9A 40 9% Al
AT & HWEAT 9T 2 ¥94 60 §F @
WA | A aTEH ¥ Wi Wi R
wate & fad avvi @y war g

awra gfear & faed Tamw 1
T & feirze & 12 feenitex
T § wa s I ¥ 6 Freitafrze )
&1 197w ¥ agPE 93 88 fReniee
T § Hfew 3T X 0w W o
NN 97 faw 41 feeniex @
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T & oY fis wrwr Sfear qaar & 50
qzdz w0 ¥ | TTEY IaTaT AT AR |
15 hrs.

wergr & fad o fweer grid B,
¥ art ¥ A fufimer wY 2,3
#o st fort 1 9wX WETIX
¥ oavET Wt Ay ¥ wewre
The length is 190 km  If this road is
repaired, then 64 km will be reduced,
TH OATF % 7 ¥AX ¥ g O
TF WA wed w7 umr g 3
gg e afeqw Wi waARe w1 &)
T Y auE A ZTANE AGT KT VA § )

wavitan fawr a7 @ & W TE
% o ag w09 w7 wifaerer feay
b, Arfew ow w1 wrw g o ¥ A A
T AoE X IT R g A W oagA D
Brafr

wamaf mitew @ WA AR
S AU FT | I FT 2159 [T ET v
-4

ST Txareree arweataRa : 912s |
Fox e W faary & fam s s
daroiy sfa a3 frsr wrd s wfed )
9 & wmfafrm a4t o o
FATAT WTAT Arfen, ATy FEEw-ETd e
F fa=r @ 7% ) 98 FATA qrfAeT
e aEr w9z fr &z fEwErEt
w7 famr geemdv & avw we-da
e Y ) 37w frafy ag ¢ fx geamh
fefegae demares amg & wroor g
¥ 917 W@ Ax 12T et 21 ¥ faw
TEEY OF O qATAT WrAerE &

TTHAVAT - V7 - GENYT - FATAC
wre-d37 g qATA & A Ty Sw
FafreeT 3 oF o WYo AzT fFAT R |
feadsz N M1 & qarw foar ward,
A wift aw ag w7 Y GAVE 1 A
TF HAETE FEqT ® IOLH gy gy
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[ = axm W 7 AwPRET |

2 fr nwidr sq Wt AR AT ot
4

el "gee  wrAR AGET W
U FT 17 qrAY @A fom 7 qAT
TR T % 2

st qEATWTY wETRTERU A e
T 1968 W ag ag frar a1 & ¥
frardeT o £ wvewa ¥ fAm 2200
g dwerr Frd o | 3w = aray
¥ memt F@Y & TIIU AYFTT FTIE
fadw A7 nfar f or fpmmdter Ax
Ft frigT x fAr , ono T F¥ow
fra it

faraT 7 @ Tyaatz ¥ fao AT
afaa # Srazyr £ AT arfam

wanfe wErew  wa FnrTe FifaT

orT T I(CH 1 AAT ¥ | ATEY aATA

fafaeer grzs 1 faa av g Hfar
BT BT s o

1502 hrs
|SHrR N K SHFIWAIKAR tn the Charr]

DR HENRY AUSTIN (ERNARU
LAM) WMr Chairman Sir in view of
the limitations vou have imposed Or
rerhaps we had to iweept I shall
make my interiention yery brief

1 et me start with some of the 1 peng
prohlems which my own constituency
faces 1 hope | will not be accu-ed of
heing parochial

The hon Mimster knows I Fad
ot 1sion to exchange views with him
regarding the \ery serious siluation
tha{ 15 annoying or engaging the atten.
tion of the people 1n the Kerila S'ate
particularly 1n my constituency Re-
cently a few weeks back one of the
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best dredgers in the country Lord
Wilingdon all of a sudden sank just
outside the mouth of the harbour Tt
i« a inatter which affects all of us
because when one surveys and looks
back to the history of Lord Willing-
don the dredger, one will find that it
was the sole dredger or ship that re-
claimed the Wellington Island and
made the Cochin harbour I would
not like to plead for that name ‘Wil
lingdon —because 1t 1 associated
with a very bad background one does
not want to recall the name ‘Lord
Willingdon’ formed viceroy Who sup
pressed the Congress movement-—ihat
apart the dredger ‘Lord Willingdon'
all of a sudden sank and then some
kind of an 1nguiry Was ordered I o
not know what happened {o that In-
quiry Now 1t 15 rumoured—I hive
come back from my constituency only
vestesrday— that this ship 15 JOINg 1
be blasted or dynamited because they
have heen finding 1t unable to alvage
the ship This has create]l A lot of
anguish and disappointmrent to the
people conected with shipping and
harbowr T uige the Mimster to take
a statement allaving  the faqrs 1ra
anvietics of the people of the Stte
and the country 1itself why such a ~hip
hi. to sink The Shipping Corpot 1
tion of Indin or the Directoiale of
Shipping Organwisation or other ro1
¢>rned authorities  should 'wsue 7
categorical statement and you ghould
also tell us as to how a shin of that
s17e¢ and 1mportince could be sunk
like this Thig 15 because sabotage
1s feared 1n this As [ ~aid Cochin 18
a big harbour and 1if things lLike ths
happen it would adverselv affect
the oparations in the Harhour

Again Cochin harbour 1s one of the
most natural harbours 1n the world T
had the opporturuty of travelling ex-
tensively different parts of the world,
different countries and I think this
13 ong of the most natural harbours
but the way that 1s being neglected is
most deplorable In the interest of
brevity I would just say that consclou,
efforts should be made to see that
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Cochin harbour is brought on stand.
ard with other major harbours. Now
that another harbour hag come close to
Cochin ie, Mangalore on the northern
side ang Tuticorin on the southern
side, people are fearing that this har-
bour will decline in its importance, I
am pot worried, because after all I
view this country as one and Cochin,
Tuticorin or Mangalore are parts of
the same country; but I would say that
steps should be taken to see that all
the thrée ports come up including
Cochin harbour. It was in thip con.
nection that the Super Tanker Berth
project should be thought
Government

g

|
g?-

the

autbotitative gpokesman, no less a
pefson than the Prime , had
Eaid i a public meeting that & pro.
ject way cleared and they had ‘spent
Rs. 2 crores already, but it is gtill
hanging fire. We want to kndw 'what
has happened to that project and what
steps the Government jg taking to
allay the anxiety of the people in this

regard,

Sir, pamphlets after pamphlets are
coming to us with regard to the natio-
nal highway bridge Moothakunnam.
Valiapanikkanthuruthu -Manimokkom,
The Minister came and lald the foun-
dalion stone. | do not want to go into
the details because of lack of time.
Unfortunately, this problem got intert
wined with communal problems; I do
not want to go into that and would
like to exiricate myself from that,
however, one central point remains to
be answered. According to {he origi-
nal qurvey thig 850 metre-long bridge
should have been shortened to 316
metre-long bridge, if the original pro-
posal to have Gothuruthy-Kottapou-
ram bridge had been implemented.
‘When that clear report was made avail.
able, what were the circumstances
under which this longer distance had
to be taken for this bridge. I do not
want 1o go intp the merits, but kindly
‘allay. the fears because we are receiv:
ing § number of letters in this respect

126 LS—4¢

CHAITRA 10, 1800 (SAKA)

Shipping & Tr. 322

There is another thing. I would re-
quest you to kindly take some inte-
regst and expedite the work on the
Cochin by-pass. This work has heen
Eolng qn for a long time. Kindly do
attend to this,

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF.
SHIPPING AND TRANSPORT (SBHRI!
CHAND RAM): There is no dearth of
money. It ig for the State.

DR, HENRY AUSTIN: Regarding
Cochin Shipyard, the keel had been laid
down and the first ship is supposed to
be lanched next year. ] hope, there
would be no difficulty in this respect.
We are also 0 see that the
labour gifuation is kept normal,

my

ateq the debate, g national shipping

is vital for our country. I had
the occasion to take an over-land trip
from UK to India after my studies
abroad. 1 drove back along with two
other friends. At that time there was
no Asian Highway and at the Boshe-
roug we had to {ake a ferry boat. But
to-day. the Asian Highway iz nearly
getting complete because over the
Bospheroug a huge bridge hag been
completed. But we stop somewhere
around Afghanistan. So, our govern-
ment should take interest and see that
fhe Asian Highway is brought up to
our eastern borders go that Indig and
Burmg can have a highway and we go
right upto Thailand. This project
shouly be taken up. We should not
always look inwards, we should also
look outward.

In the zsame way, the West Coast
road ig nearing completion and w.th
the complelion of some bridees, the
Bombay-Kanyakumari rosd will be
complete. But it shouly not stop
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{Dr. Henry Austin]
with Kanyakumari it should go upto
Tripura and beyond from there and
there should be an integrated East
Coagt road.

There is another point. The present
government 1s emphasizing rural deve-
lopment, But how on earth can the
objective of rural development be
realised unlesg we have a wide network
of road systems throughout the coun-
try? There are important States in our
country like the Uttar Pradesh where
it s paid one has to go over same
40-50 mileg to reach g willage So,
unless the necessary road infrastruc-
ture connecting all the villages with
the nearest Important road is made,
there ig no possibility of rural recons-
truction. So, a wide network’of roads
linking the villages with the urban
areas is a sine qua mon for any deve-
lopment in the country.

These are the only points I have to
make although I have got more to
speak, This Ministry is a very impork
ant Ministry because if one surveys the
history of British imperialism, be will
mmtthgnﬁmswmabklo
conquer India because they had a very
good merchant ghipping fleet. They
had very goog naval facilifies. Again,
to consolidate their conquest of India,
tbey built up huge railway and road
systems, But, here, there is no Inleg-
ration between our railway system,
the shipping system and the inland
water transport. For instance, to get
coal for our industrieg in Kerala, we
have to depend on the railways for
wagons which come after 2 months or
3 monthg from Eastern India. SuppoBe
there is a good shipping system, then
coal can be transported by ship from
Calcutta and people in Kerala can get
it in a couple of days. So also we can
have coastal ghipping from Bombay
to Cochin and from Cochin to Calcutta.

Then, Sir, the concept of the Ganga-
Kaverl link comnecting all the rivers
should be revived. The Dastur report
is there. Connecting g1l the rivers will
relieve the pressure On the rallways as
also on shipping,

MARCH 31, 1978

Shigping & Tv. 334

These are tbe poinis I had in mind
Thank you very much for sccommo-
dating me. I have exceeded my time
I hope there i still some more t.me
for my friend here.

SHRI ANNASAHEB GOTKHINDE:
(Sangli)r I would lke to know Minis
ter/Saheb kindly lsten, Sir, I will
take only 2 or 3 minutes.

1 would like to know the thinking
of the Ministry regarding the National
Highways. All along we have heen
told in the Consultative commitiee
meetings ag also when we raised the
question in the Parliament, this this
Ministry has been advised by ithe
Finance Ministry to keep the entire
question of new additions to the
National Highwayg system in abeyan-
ce. It is said, “The better your roads
in the country, the chieaper your food.”
But here j5 a Ministry, the Finance
Ministry. I know, but 1 want to know
the thinking of the Janata Govern-
ment regarding the whole National
Highway gystem in the couniry and
whether they want to keep the entire
system in the cold storage for the
Sixth Plan period also. I want to
know whether the Minister will give
us an idea regarding the next Plan
allocations for National Highways in
the entire country and Statewlse. That
will allay the fears that this particu-
lar vital sector of the economy is total-
ly neglected by the Janata Govern-
ment. Pleage allay these fears.

So far as this particular aspect is
concerned, I refer to one of my sug-
gestions that T have mentioned in my
cut motion which relates to the need
to declare the Rainagiri-Kolhapur-
Sangli-Miraj-Sholapur — Osmanabad
Nanded Yavatmal Nagpur road as &
National Highway.
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Marathwada is such a region where
there 1s not a single mile of National
Highway. I would urge upon the dy-
namic Minister of this new Ministry
to ganction this particular new High-

way.

This has been suggested by the State
Government, It will have a sort of
emotional link with all the regions of
Mabarashtra if this road is declared
as & National Highway.

1 have another suggestion {o make.
1 would refer to the gystem of National
Permit which was started by the Jov-
ernment. No doubt, it is a very good
system. Encouraging response has
been recelved from all the States. The
Msaharashtra Government has urged
upon the Government of India to ane.
tion additiongl permits on the basis
of vehicular population, What has hap-
pened? At random, on parity basis,
a particular number of permits has
been assigned to g0 many States with-
out attaching any importance to the
vehicular population.

1 have moved a cut motion demand-
ing incregse in the quota of National
permits. Formerly when 25p permits
were sanctioned for Maharashtra, the
number of applications was '126.
‘When additional 200 permits were al-
lotted to Maharashtra, the number of
applicationg rose to 1563. This shows
that there is a large demand and
Maharashira has the largest popula-
tion of goods vehicles in the country
and the number of public carriers
registered in the Stale is as much as
568111 on 31st March, 1977.

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
BMIPPING AND TRANSPORT (SHRI
CHAND RAM): But we have adopted
this formula of vehicular population.

SHR] ANNASAHES GOTHKINDE:
On these grounds the request of the
Maharathira Governmgnt ghould be
accepted both on the basis of demand
and the number of good vehicles that
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ing and Transport. This
important portfolio, Tramsport whe
ther by rail or road pot only provides
arteries of trade and commerce but

“The history of road development
in the National Highway sector [rom
the down of independence upto the
beginning of the Fourth Flan pre-
sentg a picture of unfulfilleg promi-
ses of wide divergence between pro-
grammes and actions grapping gulfs
between estimates and actuals nnd
the pronounced disparities between
assurances and implementation.

In April 1947, the Central Govein-
ment assumed the responsibility for
development of National Highway,



327 D.G. Min. of

[Shrl Shambhu Nath Chaturvedi]

rate of 116 kms, per year was added
to the total lemgth, of 1047,

Apgainst this, keeping in view the
futuie trendg of road traffic paltern
and development activity, the lergth
of National Highways under the Road
Development Plan (1961—81) was to
be raised from 23,770 k.ms. in 1961 to
52,000 k.ms, in 1981, which meant, on
an average, an addition of 1400 k.ms.
per year. At thig rate, the length of
National Highway in Apn', 1069
should have been about 35,00C K.Ms.
as against the then existing total of
24,000 K.Ms. Thus, there was a heavy
shortfall of about 11,000 K.Ms.

I am sorry to say that even during
the year 107778 the achievement Is
also falling short of the target. For
éxample on the construction of missing
lnks bye-pass and diversions, the tar-
get wapg 160 K.M. but the achieve-
ment is not likely to exceed 70 K.M.

I would gplso like to draw the atten-
tion of the Minister to the other obser-
vationg of the PAC regarding the need
for detailed study of availability and
capability of resources of men, mate-
rial and equipments gsufficiently in
advance before inclusion of the pro-
jects in the plans. Institutional ar-
rangements which would provide an
in-built check on timely completion of
works and to ensure that these con-
form to quality specifications.

1 have very little time at my dis-
posal 1 will go into other matters,
except to draw attention to an item
with regard to the Chambal bridge.
which is mentioned in item No 231,
Appendix VIT of the Annual Report
which provide for repair, reconstruc-
tion and strengthening of the existing
damaged submersible bridge across the
Chambal river near Dholpur This
brigs wa< completed in December 1959
and thrown open fo traffic in March
1060 While the bridge was still under
eon<truction 5 junior enginecr reported
larmeseale theft of cemeni and other
materlalg and substandard evecution
9! work. A technical expert was asked
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to look into it and he is said to have
made a very superficial report saying
that the allegations were not borne
out Meanwhile pressure was brought
to bear upon the junior engineer Shri
Gurdial Upadhyaya to turn a blind eye
to these malpracticeg and fall in line,
which he refused to do.

He wag therefors subjected to all
sorts of harassments of which I shall
speak Iater.

But thirteen years later, the bridge
collapsed at precisely the same point,
Pier No, 17 on which sub-standard
work and pilferage of cement and
other materials was reported by the
Junior Engineer. Anofher expert
eommittee went into the matter andl
gave the verdict that the substandurd
work was not the cause of the break-
down of the bridge.

I put the question on the subject
to which a written answer was givem
on the 1st August saying that the mat-
ter has been looked into and there is
no need for any further enquiry into
the matler

I wanted to get hold of the report
of this Expert Committee to which
this matter was referred. But I
could not gel it. However I looked up
the 1ecord of the earlier proceedings
of both the Houses and found that in
the Rajya Sabha on the 25th of July,
the following rely was given as to the
cause of the breakdown

“Pnst  failure subsoil nveshigo
tions have revealed that the bed
rock in the river is overlaid by a
cap rock consisting of clay matrix
conglomerate of varying thickness
and 15 not considered safe founda-
tion strata”.

In the Lok Sabha, on the 26th August
1974, the replv was'

“The ° foundations of pied No 17
were resting on a highly altered
zone-of the clay matrix conglomerate
and this strata was nof sttohg
enough to mthstanﬁ the loads tom-
ing over it”
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Sir, the contract for the repair and
reconstruction of the bridge was given
for Rs. 207.23 lakhs and lakhs must
have bheen spent on the ferry service
being run since 1873 for carying pas-
sengers and vehicles across the river.

Now, Sir, a number of gquestions
that arise. Why, in spite of this heavy
loss, nobody has been held accountable
for the defective construction of the
bridge 1f sub-standard work was not
the cause of the breakdown of the
bridge even though it broke down
precisely at the point pier No. 17 on
which pilferage of cement and sub-
standard work was reported. Then
what else was responsible for its
collapse. From the replies given in
the Rajya Sabha and Lok Sabha, ex-
1racts of which have been cited above,
it would appear that shorn of its jar-
gon, in plain language the foundation
of the bridge was unstable, and so
the bridge collapsed. If that was s0, then
the top most engineers must be held
accountable. Tt was their duty and
responsibility to see that the Tounda-
‘tions were laid on hard and stable
strike otherwise what they were there
for i they could not do even this
much. As a matter of Tact there have
‘been gross malpractices and embezzle-
ments of money. All these are be-
ing hushed up. I have {o request the
Minister to look into this matter not
only because about Rs. 3 to 4 crores of
public exchequer’s money is involved
but also because the person who had
the guts to expose and stand against
malpractices, Shri Gurdial Upadhyaya,
had been subjected to every type of
harassment. He has been under sus-
pension now for 18 years. Every effort
4s made to put off the matter. So that
by the time it is disposed of he will
have retired from service. Shri Upa-
dhyaya was Yorced to enter the lunatic
asylum at Agra so that he may be dec-
lared as a man of unsound mind.

Sir, but this design’ did not succeed.
We have seen during the emergency,
what was the morale and standard of
even the highest officials in this coun-
4ry? For fear of transfer or other
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adverse entries in their rolls, they com-
promised with their conscience and
had no compultion in jinflicting all
sorts of atrocities on the people and
here was a person of a very small
status who despite all the harassment
by the department stood his ground. 1f
no enquiry is made, I wonder if any-
body will have the courage to gtand
up against malpractices ang shady
dealing in the department,

So, my appeal to the hon. Minister
1s to please see that a probe and a
sifting 1nquiry, into this matter by
the C.B.I or other independent agency.
Otherwise every effort will be made to
hush up the matter as has been done
during the last five or six years. If
this is allowed to happen, then it will
be the greatest disincentive to upright
and honest people in the services.
Men like Shri Upadhyaya, will con-
tinue to be victimised and, as I sad,
he has been under suspension for 18
years. $Sir, this is a matter therefore
which calls for immediate enquiring
and action. All the records pertaimng
to the case should be seized and ex-
amined There are so many points
that remain unanswered. Was Shri
Upadhyaya given an opportunity to
substantiate his allegation was the
mortar of the collapsed bridge sub-
jected to chemical test and analysis to
ascertain if composition. It is a fact
that the cracks extend to the remain-
ing part of the bridge also. The cost
of the entire bridge was in lakhs of
rupees only and now for the repair
of a portion thereof it will cost about
Rs. 207.23 lakhs. That is about Rs. 30
crores. Only an impartial and inde-
pendent enquiry will bring to light
true facts and I hope the hon. Minister
will order it in the interest of integrity
in the services and to protect honest
people from being victimised in the
manner that has been done in this
case. Thank you.

MR. CHAIRMAN: Now, the discus-
sion will continue later on. Now we
come to Private Members' Business,

SHRI K. RAMAMURTHY (Dharma-
puri): Sir, I am on a point of order.
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[Shri K. Ramamurthy]

In the Private Members Resolution,
in the previous list of business dated
17th March, I was considered to be
the co-mover of the Resolution along
with Mr., 8. D Somasundaram. But
today in the list of Business, I find
that my name hags been omitted and
I do not know what happened to the
Secretariat.

MR. CHAIRMAN: The information
is that the mover ig only one and so
the mover’s name is mentioned in the
list of business.

SHRI K. RAMAMURTHY: No, Sir.
In thig Resolution, my name has been
found in the second place in the bal-
lot.

MR. CHAIRMAN: That ig not deni-
ed.

SHRI K. RAMAMURTHY:- I have
given a letter to the Secretariat also
stating that this Resolution may be
clubbed if it is permissible under the
rule.

MR. CHAIRMAN: The gecond per-
son's name will come only when the
first person is not there,

SHRI K. RAMAMURTHY: Your
Secretariat has informed me that my
nume has been clubbed along with
Mr. 8 D. Somasundaram. Now the
same thing is also printed in the List
of Business for last week and this
week I find even without intimating
me, my name has been dropped. Does
it not ghow the authoritarian attitude
of the Secreiariat? I am not able to
understand this,

MR. CHAIRMAN: Actually the
names will come here along with the
other names. When it is already
moved, of course, there is no necessity
of putting the names again.

SHRI ¥ RAMAMURTHY I could
not find anywhere this sort of thing. I
have also gone carefu'lly through the
rule, ang procedures,

MR. CHAIRMAN: It wil be checked
up.
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SHRI K. RAMAMURTHY: I do not
give up my right. Firstly, my name
is to be there. But it is not there.
They have not informed me about
this also,

PROF. P G. MAVALANKAR
(Gandhinagar): Sir, may I help my
friend® It seems very genuine that
sunce he had given resolution on the
same subject and since his name was
clubbed together with Mr. §. D:
Somasundaram two weeks back, his
complaint is why it is dropped today.
Let me tell for the information of the
House, if I am right, that only at the
initial stage all the Members who
have given notices of a resolution on
the same subject are listed on the
Order Paper. The first Member who
is present and if he moves the resolu-
tion and when that resolution is car-
ried forward for two weeks or three
weeks, whatever the period, then it is
that Member only who has moved the
resolution and actually spoken whose
name continues in the Order Paper,
ang other names are automatically
dropped.

MR. CHAIRMAN: That 18 what 1
am stating. The clubbing of names
15 only for the purpose of noting.

SHRI K RAMAMURTHY: Suppos-
ing I had mentioned 1n my letter that
my resolution need not be clubbed,
then the entire resolution would have
been 1n my name. If it was possible
to accept the first, I have given an
alternative resolution also and  the
Secretariat itself told me that my name
wasg clubbed with the name of Mr.
Somasundaram.

MR. CHAIRMAN: According to the
rules, once the Resolution has been
moved in the House, only the name of
the person who has actually moved
the motion will continue. Originally
more than one name was there because
if the person whosec name appears
first 1n the Lst is not present to move
it, the person second in the list could
move

SHRI K. RAMAMURTHY: I eam
losing my chance.



Continnance CHAITRA 18, 1000 (SAKA) Euglish cs edditional
taad ~ ok lewguage 4

MR. CHAIRMAN: You will get your
chance,

15-35 hre.
COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FIFTZENTH REPORT

SHRI NIRMAL CHANDRA JAIN
(Seoni): I beg to move:

“That this House do agree with
the Fifteenth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 20th March, 1978.”

MR. CHAIRMAN: The question is:

“That this House do agree with
the Fifteenth Report of the Com-
mittee on Private Member' Bills
and Resolutions presented to the
House on the 29th March, 1878".

The motion was adopted,

15.36. hrs.

RESOLUTION RE. CONTINUANCE
OF ENGLISH AS ADDITIONAL LINK
LANGUAGE—Contd,

MR. CHAIRMAN: The House will
now take up further discussion of the
following Resolution moved by Shri
8. D. Somasundarm on the 17th March
1978:—

“This House do urge upon the
Government to amend the Constitu-
tion 80 as to implement Pandit
Nehru's solemn assurance to Parlia-
ment that, besides Hindi being the
link language, English would con-
tinue asg additional link language
0 long as non-Hindi speaking
people want it.”

SHRI SAUGATA ROY: (Barrack-
pore): I was speaking in support of
the resolution moved by Shri Somasun-
daram and cautioned friends from
all sides of the House not to take the
language issue on an emotional plane
because history has proved time and
again that language can be and is a
very touchy and a very emotional
issue. We all know about the birth

(Res.)

of, Bangla Desh, when the new nation
was born by the efforts of the people
who protested against the imposition
of another language on them. Bangla
Desh never resented Urdu but when
Urdu was imposed on them and when
Urdu was forcibly made the official
language Iin the whole of Pakistan,
the people of Bangla Desh rose in
revolt against the alien rule. Hefe
also, in India one may have emotio-
nal links with one's language. Per-
sonally speaking I should support, I
would dream in fhe same way as
Mahatma Gandhi had dreamed that
one day Hindustani would become the
lingua franca of India. As a patriot
I also think that if really an original
Indian language could become the
lingua franca of India, it would be the
best thing possible. It has happened
in other countries like the BSoviet
Union which is a multinational coun-
try with a large number of languages,
but Russian is used as a link langusge.
Unfortunately the same was not fol-
lowed in our country and the whole
introduction of Hindi wag done In
such a way as to wound the feelings
of the Non-Hindi speeking people, as
it to give them the feeling that they
were gsecongd clasg citizens in India It
is against thig that we must caution
today. As it is, India hag got
a lot of problems, problems
such a8 poverty, unemployment and
language is not an issue which should
be tinkered with and dealt with cal-
lously. It is unfortummte that =fter
the Janata party has come to power
due to the enthusiasm of some zea-
lots, in their zeal to propagate Hindi,
they have deprecated the other
Indian languages, like our Health
Minister Mr. Raj Narain who said in
London that English was the Rani
and the Tamil and other Indian
languages were Dasi... (Inferrup~
tions)

AN HON. MEMBER: He did not
say that. i

SHRI SAUGATA ROY: These are
the words which offend the senti-

mentg of non-Hindi speaking people
Ours is a country which is essentially



